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MR. DEPUTY-SPEAKER : Is he refe-
rring to what happened in the morning
during the question hour ?

SHRI MADHU LIMAYE : He is not
repeating what happened in the morning.
He is asking a question,
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MR. DEPUTY-SPEAKER :
give any answer to that.

I cannot
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MR. DEPUTY-SPEAKER : You are

all well versed in the rules. You may
find out how to raise it.
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SHRI DEVINDER SINGH (Ludhiana) :
Sir, at the end of the debate in which
very eminent parliamentarians have spoken,
as [ stand, it will be disconcerting for
anybody, and for a person like me who is
neither an original nor a rapid-thinking
person, it will be more so. Mr. Deputy
Speaker, Sir, you are partly responsible
for my dilemma because thuresday last
you were Tollowing a certain order of call-
ing upon the speakers. When my turn
came, vou deviated from that' order and
called upon another member and put me
right at the end of the debate,

Sir, I will not concern mysell with the
details of the Budget singly because that
has already been done very P ly
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before me by various speakers. 1 will
concern myself basically with the rati-
onale of the Budget. But, before doing
that are a few things about which I must
say something, as I have stirred up too
much indignation about tham to be conti-
ued in silence. Last year we enforced the
wealth taxnce rather a meaningless wealth
tax on agricultural holdings. People have
talked about this earlier, but I would
certainly like to repeat this thougn it may
be aliule tedious to the House. The total
return form the so-called wealth tax is no
more than Rs. 4.5 crores but I am very
confident and fairly conservative in my
estimate that from the base of this Rs.
4.5crores to the national exchequers Rs,
12.5 crores will accrue to the lawyer, to
the evaluator and 1o the income-tax inspe-
ctor. One point might be made out that it
will be better to simplify the collection of
this tax, But no number of Acts and no
number of rules under the Act can do
away with the ignorance and the gullibility
of the farmer. The only sensible thing to
do with this tax is to remove it and levy
an enhanced progressive slab rate of taxa-
tion in the form of land revenue on the
land of the  agriculturists. Is  there
any other way of taxing a farmer except
the traditional methods he understands? He
cannot understand the new procedure. I
would like to point one startling from
my own State of Punjab. The hon. Chief
Minister of Punjab only the other day
made a speech in  Ludhiana in which he
said that the Punjab Government will not
be a party to collection of wealth tax for
the Central Government. [ hope it is
clear to the hon. Members of the House.
Wha: does it mean? It means thalt you
have a right to assess the farmer for taxes
but you will not beable to get hold of
that money in your own right for the simple
recason that all the arrears of your taxes
are collceted as of land revenue by the
revenue authorities of the States. 1f the
States do not co-operate, it will be really a
tough job to get this money and there will
be large amount of unpleasantness belween
the Siates »nd Centre.

Secondly, Sir, :here is a ghoulish
measure in the Budget proposals whice
somehow has escaped the attention of
practically everybody. It is the extension
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of capital gains tax to agricultural proper-
ties in urban and suburban areas. Mr.
Deputy Speaker, Sir, as I understand it
the base year for the calculation of the
capital gains tax is 1954. If in connection
with the urban and suburban land you take
this yeir 1954 as the basic year and calcu-
late your gains in capital it would mean
that you will be discriminating against
the urban and suburban farmer even in
relation to farmers who will be away from
the towns. Now, Sir, the ugliness of the
measure is manifest: if I own land 30 k. Ms.
away from the town, I am not subject to
taxation the capital gains that accrue to
me on account of inflation, number one;
population pressure, number two, and
agricultural reasons, number three. But the
agriculturist. if he is a suburban farmer,
has to pay the tax on all these gains, Now,
Sir, the Planning Commission, in their
Draft Roport on the Fourth Five-year Plan
had rccommended rather heartlessly and
rather callously-that the capital gains in
urban and suburban areas on agriculture
land should be ‘mopped up’. The bright
boys of the Finance Ministry stuck to the
suggestion and they are to mop up even
what is given to the farmer by way of
agricultural increase, by way of inflationary
increase, and by way of increase due to
population pressure on land. Not merely
the gains that have accrued to the farmer
due to urbanisation, but all the gains that
have accrued to urban farmer. Now the
condition of the suburban farmer and the
urban farmer is this. Every year hundreds
and thousands of them are dislocated from
their social life. from their social backg-
round, because the lands are acquired by

the State Governments, local bodies and
by Central Departments. The Land
Acquisition  Act in its wisdom provides

15 % over and above the total compensation
due to 1he farmer for loss of property, for
loss of social background. Bl their, the
land is taken away and they don’t have any
other source of income. They are reduced
to the status of what should I call them
unskilled city labourers. And we pay them
15% over and rbove the actual cast of
land to us, so that, they may have some
kind of compensation for this disloation.
But the currnt measure, in its stupidity,
and vulgarity, seeks to
merely that 15% but also a substantial
part of what was origially and actually
dae. Let me ponit out, the Capital Gaims
Tax makes a happy start at IS/. of the

take away not °
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gains and it goes up, and if I am not very
wrong, upto 13%, of the total gains. That
means you are taking away the land in
1970 but paying the farmer more or less
the price he used to get in 1954, This is
a cruel measure and it requires the atten-
tion of the Financo Minister and the
Finance Minister of-State immediately and
it is something that must be withdrawn.

The Budget has been criticised by various
kinds of socialists in this House, Mr.Masani
Mr. Mchta and Mrs, Kripa'ani. It has been
supported by pro-socialist elements like
Mr. Dwivedy, and Mr, Dange, These diffe-
rent kinds of socialists were unanimous in
asking this question;What is different about
this Budget? Mr. Desai in his reaction to
the Budget published on Ist of March this
year sa‘d, ““this Budget will generatc black-
money and it will also send prices sori_ns
up.” But in the very next breath he said:
“This is not different from my budgets; I
could have done better.' Allright ; hle
could have done better; but nevertheleas it
is lucky he did not get a chance to repeat
that performance.

One honest opinion about the budget came
from Mr. Minoo Masani in the sensc that
it emerged not from political illwill or
jealousy but due to ideological convictions
and reasons. He perpetrated a new  kind
of socialism on the House that day. He
quoted Sweden, He said the Swedes were
Socialists, Of course, Sweden is a welfare
State and is blessed with the highest stan-
dard of living in the world, but at the same
time, it also has the highest annual rate of
suicides in the world.

SHRI PILOO MODY (Godhra)y : Is
that a budgetary provision?

SHRI DEVINDER SINGH : When he
spoke about it, the Member was quiet.

That kind of socilaism probably its suc-
cess generates too much pressure for the
nerves of the ordinary individual.

| was saing that the difierence between
the previous Budget and this is this, There
always existed a glaring contradiction bet-
ween the econmic growth of our country
and social welfore. It was always there
and every Finance Minister was callzd upon
by history to make a choice. Unfortuna-
tely, so Ti nr every Finance Mimster made a
hoice in f: of industrial 'growth and
sacrificed social welfdre at its altar, For
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the first time — I do not say this isa
socialist budget, ic is not a socialist budget
this Budget makes a very happy departure
form the previous routinc in the sense
that there is a new, arclreshingly new, aura
of social and politcal awareness about it.
This Budget makes a compromise for the
first time, a happy compromise, between
social welfare and industrial growth, and
while making this compromise, it treads
that rather thin, hardline path between . two
‘kinds of chaos. You could have opted ent-
irely for industrial growth and forgotten
social welfare, and the consequence in the
country. with its changing politcal values,
would have been anarchy. Or, we could
have dwelt entirely on social walfare and
forgotten growth, Again, the result would
have been the same, thatis a kind of eco-
fomic stagnation degenerating into anarchy.
This Budget does not undertake to change
the political system or the economic
sytsem. It only takes the best advantage of
the elbow room that was available in the
existing frame work. A mere annual budget
cm_uld not uandertake to rewrite the Consti-
tution of the Republic,

SHRIMATI TARKESHWARI SINHA
(Barh)’ : I am grateful to you for giving
me this opportunity to speak on the Bud-
get.

This Budget has come at a time when
the Prime Minister claims herself to be
the harbinger of progressivism and, as
Mr. Chandra Jeet Yadav, one of the
members  of her party and as Mr.
Tenneti Viswanatham said to my surprise
when a new sunshine has come. One has
only to see the newspaper reports as to the
wonderful sunshine that has come on the
eastern horizon of this country. This mor-
ning. apart from th: newspaper reports. a
photograph has appeared in the Sratesman
where you an ses that people have come
to attend a meeting with spears. lathjs,
bhalas, barchis, swords and all kinds of
things. And what was inside their pockets
one does not know. Probably most of
them carried bombs. Why should people
come with these kinds of instruments to
attend a public meeting? But who is going
to bother? ( Interruptions )

‘Let hon, Member understand that the
wholz finanzial provision that this House
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is making is for running this country in a
proper manner. That is why itis relevant.

15 hrs.

What exactly is this new sunshine, is quite
visible from the newspaper reports. The
taxi drivers have to go on strike and if
sometody asks them why they are going
on strike they say it is because they are
assaulted by every body, and no body is
giving  them protection. Cinema—
house  are destroyed; glass—panes
are broken and the whole buildilng is
destroyed because some film is not liked by
somebody. This is the kind of sunshine
which the Prime Minister's prerogative
has brought in this country. Tfind that
some people can see with eyes, but some
people cannot see even with their eyes
open, This is the sunshine which has come
on the eastern horizon. ...

SHRI P. GOPALAN (Tellicherry) : How
many lives were burnt in Gujarat ?

SHRIMATI TARKESHWARI SINHA:
I do not mind the credit for this being

given to the Prime Minister. I do not
mind my hon. friend Shri Tenneti
Viswanatham giving the credit for this

wonderful sunshine that is visible in this
country, which will destroy democratic
traditions and democratic establishments
in this country, to the Prime Minister.

I am only witnessing the tragic spectacle
of many people saying difierent things in
private conversation, but somehow or the
other, they want to keep the Prime Mini-
ster pleased, and therefore, they take all
opportunities to pay her lip--sympathy
and lip—appreciation, [ would have
understood il this would have been real
apprecation 'of the Prime Minister.
I would certainly have appreciated that a
part of the people are appreciating her.

SHRI MANOHARAN (Madras North) :
Let her come to the budget.

SHRIMATI TARKESHWARI SINHA :
He would not understand it Iam
referring to this becase every single penny
of this country, the lax--payers’ money is
being used for destroying the country's
democracy. That is why [ am referring to
this. Let him keep quiet.
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SHRI MANOHARAN : We want 1o
listen to her. Let her come to the budget.

SHRIMATI TARKESHWARI SINHA :
Stooges do not understand the language of
democracy and the well-being of the
people. Let him keep quiet,

1 can understand such remarks, because
we have started living in a permissive
socicty of double--talk and double--deals. . .

SHRI DHIRSWAR KALITA (Ganhato):
Belated wisdom.

SHRIMATI TARKESHWARI SINHA :
All the political parties have becomes
parties with belated wisdom, becasue it is
these parties that have made democratic life
in this country very unstable. Therefore,
it may be belated wisdom. When Shri-
mati Indira Gandhi was made the Prime
Minister, we never expected that she would
give this country on a platter to the
Soviet Union. That is why it is belated
witdom surely., When Shrimati Indira
Gandhi was made the Prime Mtnister, we
never bargained that she would give this
country on a platter to the Soviet Union
and the Communist Party, That was not
what we had bargained for. itis belated
wisdom, but at least wisdom is there, and
we shall fight for the democratic tradition
to the best of our capacity. I do not
wonder at this sorry spectacle that most of
the Congress Members sitting on that side
who claim themselves to be Congress
Members have no words to say in defence
of the Prime Minister. All the defence
that the Prime Minister gets today is from
these neo—friends, who are more intere-
sted in the defence of the Prime Minister
and liquidation of democracy. And
this is the most unfortunate spectacle
in the House every day that the Congress
Partyis silent and the expression of that
party looks asif itislike a cow and they
are allowing themselves to be slaughtered,
while the defence of the great Prime
Minister comes only from these handful
of people the Comm

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI P.C.
SETHI) : The hon. Members is also
with new friends.

SHRIMATI TARKESHWARI SINHA :
I1do not at all feel concerned about the

defence of the Prime Minister by these
friends, because it is ultimately for the
public to judge today or tomorrow, and
the people of ndia will judge.

AN HON. MEMBER
has judged already.

The public

SHRIMATI TARKESHWARI SINHA :
Now, what is the budget which
has come after all this persistent saying
that a new area will be ushered in ? I shall
not say anything on my own. but I shall
just quote what the Prime Minister hersell
has been saying on her own. In all her
speeches, the Prime Minister has been
saying that this requires a change of
psychology, an orientation of Government
policy so as to bring a new horizon of
socialism in this country. Itis being said
that the Planning Commission was asked to
plan in such away that socialist society
would come. It is from the pronouncements
of the Prime Minister herself that T would
like to quote. She has said that the Congress
has always championed the cause of the
weaker sections, the minorities and the
oppressed, and this would continue to be
the policy of the Congress. In the first
paragraph of the Prime Minister’s famous
stray, thoughts note we find :

««t0  impose ceilings on unproductive
expenditure and conscpicuous consumption
of corporate bodies”..

Where is that sentence of the budget ?
What has happened to that sentence of
the Prime Minister”.  She started her
strav thoughts with this connotation, but
not a word is there against the pi
consumption of corporate bodies, and not
a word is there against the unproductive
expenditure in the public sector or in the
private rector or in the government sector
or the direct departmental secior.

Then, in one of her notes, the Prime
Minister, in order to take advantage of
the political gimmickry-and she has been
able to take lot of advantage of that,
bacause the people of India are simple
people, innocent people, and they can be
fooled for some time, and itis a fact that
they fooled for some time. have been
it was Abraham Lincoln who said
that all the people can be fooled for some
time, and some people can be fooled for
all time, but all the people cannot be
fooled for all the time, and that is exa-
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ctly going to happen tomorrow. Now,
what did the Prime Minister herself say?

The Prime Minister has said that a review
of the agricultural wages is also called for
inthelight of the increased yields now
obtaining.

AN. HON. MEMBER : How long was
she fooled?

SHRIMATI TARKESHWART SINHA :
I was one of those pople who never allo-
wed ourselves to be fooled, but the
majority of the Members were fooled, and,
therefore, they voted for the Prime Mini-
ster. But I was never one of them.

Now, where is the review of the agricul-
tural wages? There is not a word said aga-
inst the big peasantry getting hold of the
land, bacause we know that about one
million acres of land is under either urba-
nisation or industrialisation or it is being
transferred to some other proprietorial
hand.

SHRI P, GOPALAN : That isa correct
point. Hear, hear.

SHRIMATI TARKESHWARI SINHA :
Let him kindly listen to me, There is a
lot of sense in what I am saying. Let him
not talk nonsense here. Let him listen to
my speech and then say, ‘hear, hear’,

" Nearly one million acres of land s
being taken either for State purposes or
for urbanisation or for industrialisation
and so many other activites. For example,
Bokaro required 5000 acres of land, that
land has been taken, and most of the
people have become landless; they had a
little bit of land, but now they have lost
it, What is going to be done about that?
The Agricultural Labour Inguiry Commi-
ttee gave a report. | am only pointing out
what the Prime Minister herself said. She
did not claim that she was a mediocre; she
did potclaim that was like one of the pre-
vious Finance Ministers; she said that she
was the harbinger of & new dawn in this
country, and that is why the Primes Mini-:
ster is answerable if the new dawn is not
visible except in the lathis and spears.
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1 would like to ask whether this budget
reflects thosc sentiments. If this budget
was going to reflect the sentiments and the
growing desires of the people and the
dawn that was visible, was it not obli-
gatory on th: part of the Prime Mini-
ster to reflect that kind of sentiment in
the budget and to provide for agricultural
labour which is being eroded as an insti-
tution considcrably by not only urbanisa-
tion but by the price increase?

Now, I come to the taxes.

AN HON. MEMBER : She was also
having a zamindari before.

SHRIMATI TARKESHWARI SINHA :
But the zamindars had the capacity to
give up zamindari. They were not like him
grabbing the Soviet Union’s money also
for personal use. We were zamindars but
we surrendred the zamindari withut any
inhibition and without caring for the zam-
indari; but we do not survive on Soviet
money. So, let him keep quiet. We surre-
ndered it gracefully and with happiness
and not with any pangs. But the new zam-
indars are not prepared to surrender their
zamindari. The new zamindars opposite
and the new zamindars on this side are
surviving on Sovict money

Now, I come to taxation. The Prime
Minister herself has said that  she has
brought forward this budget for the
people's good. T would like to give an
example. Take the case of the exemption
limit of Rs. 5000, The increase of the
exemption limit is going to give a reliel
of Rs. 11 to those poor people who were
coming within that income slab. What the
Prime Minister has actually done is this.
Actually, she has given reliel by way of Rs.
11, but she has taken it back with inte-
rest. She has given a relief of Rs. 11 per
year to those people who are in the income
group of Rs. 5000, but by taking away
the dependent parents’ allowance of Rs.
20, she has taken away from the lowest
income group people whatever relief she
has given. She has withdrawn Rs. 20
allowance for dependent parent and thus
she has taken away Rs. 9 from those very
people whose cause she wants to cham-
pioo. That is about the income group
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below Rs. 5,000. If anybody had occa-
sion to go to the market, he will find that
the price of every item of the consumer
goods have increased becausc of the excise
duties levied on a number of components :
These are invisible to the common man as
they are not tax on a complete or finished
item; they are taxes on component parts
which go into th: making ol a complete
item, There is a ten per cent duty on a
number of such items which means that
the price of the manufactured item will
be definitely more. Prices have already
gone up to by seven per cent in one year.
The prices are going up inspite of what
the Prime Minister may say about agricul-
tural production. | am surprised how at
a time when the price line has started
becoming slippery she has taxed a large
number of items at ten per cent excise
duty. Ultimately these rises will fall on
the consumer. Is it something that the
House does not understand? The money
that is collected from the industrialist or
producer by way of tax at any stage of
production uitimately has to be paid by
the consumer ol thatitem, The consumer

in India is a voiceless entity and is not
taken care of by anybody. Therefore, I
consider this an immoral budget. I say

s0 because of the nature of the proposals
embodied in it; because is taxes people
without manifestly telling them; it is done
insuch a way that the consumers do not
even realise. But surely they will realise it
some day, if not today, That is way 1
am surprised when leftists commend the
budget.

When the price level is showing signs
of instability thereis deficit financing. The
State budgets of nine States have come and
the deficit is about Rs. 150 crores and the
total deficit financing for the States is
likely to be around Rs. 280 or Rs. 300
crores. The provision in the Central Bud-
get is for a deficit financing of Rs. 225
crores, But it will be more as many hon.
Members had aready explained the receipts
had been overestimated and this may well
go beyond Rs. 300 crores. All these have
an inflationary potentiality. These meas-
ures have come at this time. What about
the money supply position? The Reserve
Bank is calling for a credit squeeze. Why?
The Prime Minister says that she wants
industrial development and is giving
lollypops to the country. The corporate

sector has been left untouched so that
Birlas and Tatas may be created, But the
Reserve Bank says : do not involve your-
self in credit expansion programmes. It
wants to put checks on the channels of
credit flow because of the inflationary
potential created by the huge investment
programme. Apart from that, savings have
dropped from 8 per cent to 5 or 5.5
per cent, Would the Prime Minister
explain what will happen if the money
supply is going to_increase by ten per
cent and the savings drop from 8 per cent
to 5 per cent? There is a big vacuum. In
such a situation the axiomatic truth is
that  the prices are going to tise
more.

Then there is the question of unemploy-
ment. Iread an article by the persident
of India. Mr. Giri. He says that unemp-
loyment in this country is from ten to
fifty million. I was surprised at the nature
of the brief that the persident of India gets
from this Government. It keeps even the
persident of India in the dark about
the correct unemployment figures. 1 know
that the president of India has made many
good suggestions in the article which he
had  wrirten on his own assessment of
the unemployment problem, It says that
the figure is any where between ten fifty
million, If thatis the connotation of the
problem that we understand, the solution
is far away, far from you. You are
dreaming of the solution; you are not pro-
viding any solution, even if we take that
figur anywhere near, because in crores the
Government of India is functioning, with-
out any sence of responsibility and obli.
gation, If they function like that, if they
can misinfrom the President who says that
unemployment is anywhere from 10 million
to 50 million, I think something must be
done about this in an emergent maner, I
do not see that in the budget. This budget
was a people's budget, according to them.
But 1 would like to ask, how this budget
is going to solve the problem of unemp-
loyment, a problem which has become
such an acute problem, that everybody
says that this is number I problem in this
country,

Apart from the fact that today there is
also underemployment, with the tribals and
the Harijans and so many other people
having only half the work like agricultural
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labour. According to the President of
India, under-employment is from 100
million to 150 million, Therefore, today,
the problem of providing employment is
not in respect of 15 million people but of
200 million people. This budget does not
even scratch that problem, what to say
about trying to solve that problem. That
is why 1 made a remark about the budget
saying that it was a political gimmickry
and lollipop given to the country by the
Prime Minister.

I now come to last point and that is
about drug prices, The components of
drugs have been taxed by the Finance
Minister. Today we find that drug prices
have soared skyhigh, and even the topmost
negotiations that Dr. Triguna Sen had
have not been able to do anything in this
matter. The tragedy in this country is,
that something has to bz poinied out either
by America or by the Soviet Union. The
American Congress carried out a study
about the spurious drug racket going on
in India, and the Government of India is
blind to that; it does not say anything
about it. Itis the American Congress’ study
which had really to expose this scandal of
spurious drugs racket. I would like to
read one sentence from there, which says,
that the entiled companies have imported
into India certain antibiotics worth
about Rs. B crores and sold them for Rs.
80 crores. They were imporiing Rs, 8
crores worth of anti-biotics and selling
them to the miserable people in this coun-
try for Rs. 80 crores. The Government
was al that time wooing the American
Government and the American vested
interests, I do not know how the leftists
also recally can have faith in the Prime
Minister, We know when the Americans
protested aloud the cultural centres were
allowed to continue, But when this country
protested about unauthorised structures,
being put up by Soviet Union they
said that all the cultural centres will
be closed. This is what the Government
does; sometimes going into the lap of
the Americans and sometimes going into
the lap of Soviet Russia. Never is this
Government in  the confidence of the
people of this country, as it should be.

Therefore, I would like to submit that
the Prime Minister should have shown
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concern about this drug racket which is
going onin this country and done some-
thing aboutit, T would suggest that a Par-
liamentary Committee be apointed to go
into the entire question of drug pricing.
This kind of eye-wash which Dr. Triguna
Sen tries to bring about, through his state-
ments, we are not reconciled to that. Let
a Parliamentary Committee go into the
entire question of drug pricing and let it
settle the reasonable prices for drugs.

So much has been said that the Prime
Minister has set apari some money for
Stale assistance, It is just patronage, be-
cause the Prime Minister has lost all creden-
tials about her bona fides in this country.
She is regarded with suspicion by every-
body in this country, even by those who are
sitting there, who in private express what
they cannot say here, [ understand and I
quite sympathise with them, I do sympa-
thise with them; that is why a person like
Shri Chandrajit Yadav, who is very
vocal person, who made a speech defend-
ing everything undefensible, talked about
this being a people’s budget:

wife® e &7 gn, 37 emg AT AT
at fe7 v FEd Y, AT A E & 0

I do understand the plight
of the Ministers, the Members of
Parliament, over there, who would

like to guard their seats; their committees;
whould like to guard their delegations. [
quite sympathise with everything. I have
no grievance about it. But the point is, the
Prime Minister has lost her credentials
completely in this country, Even she has
to say, ‘I hear rumours”. [Is it the job of
the Prime Minister to make statements on
the basis of hearsay and rumours? It is not
becoming of a Prime Minister to do so.
By marking such remarks she has reduced
the position of Prime Minister to a laugh-
ing stock in the world. Itis not the job of
the Prime Minister to make remarks on
hearsay. As the head of the Government,
it is her responsibility to say something
only after duly ascertaining the facts and
not make remarks on the basis of hearsay.

The question is not that she will use
this money as patronage or not; the gques-
tion is, by the way she has been conduct-
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ing herself, the country has lost faith in
her; the federal .tructure has lost faith in
her. Otherwise, why is it that when the
DMK is supporting her Government here,
their Chief Minister has been saying
consistently that there should be complete
decentralisation of economic resources ?
If they had so much faith in the propriety
and justice of the Central Government,
they would not make that demand. Why
is Mr, Jyoti Basu demanding that more
economic responsibility be given to the
States?

I would, therefore, submit that the Fin-
ance Commission in the country may be
made into a permanent commission, Let all
the States feel that justice is being done to
them. Let the membership of the Finance
Commission consist of neutral, objective
people, so that it may disburse the amouut
of Rs. 175 crores among the States with-a
certain sense of propriety and fairness, I
am sure all the States and the Centre will
be able to present their case to the Fina-
nce Commission and they will get a fair
and objective treatment in the matter of
disbursement of funds. That is why there
is need to create a permanent Finance
Commission. The Prime Minister does not
have time to read the reports of the
Administative Reforms Commission, The
inter-State committee of the ARC presided
over by Mr. Setalvad recommended that
there should be a permanent Finance
Commission to look after the disburse-
ment of aids and grants by the Govern-
ment of India to the States, because "the
States arc being reduced to the status of
dole-accepling authorities. It does not be-
come of the status and dignity of the
States to seck doles and smiles from Mrs,
Gandhi. They have to smile to seck doles.
Many leaders in Rajasthan say, **What
could be done? Il we had not supported
Mrs. Gandhi, our people in  Barmer
would have died.” But what about the
people of Banaskantha? They have beén
suffering from famine for more than 2 years.
The Prime Minister went to Gujarat and
when it was pointed out to her that famine
relief has not flowed into Banaskantha for
more than 2 years, she said, *‘Probablyl

had signed it; it must be lying somewhere”,

The people of Banaskantha who are dying
of starvation can be made into a political
instrument. They are being treated with
a pathy and she says, **The famine reliel
must be lying in the files somewhere”

and in the meanwhile, how many people
and cattle have died? Therefore, we
demand a permanent Finance Commission,
so that every State may get justice, ’

MR, DEPUTY-SPEAKER : Mr,
rika Prasad Sinha.

Mud-

SHRI RANGA (Srikakulam) : We have
been waiting for the past 4 or 5 days for
the second speaker from my party, How
long will this discussion continue?

MR. DEPUTY-SPEAKER : We had
eight hours more at the time when we be-
gan this debat and, therefore, I suppose
this debate will continue tomorrow also.

SHRI RANGA < The whole of tomo-
rrow? In that case, we are entitled to
two more speakers. Now, how long are
going to wait?

MR.DEPUTY-SPEAKER : I am not go-
ing to allow this kind of discussion.

SHRI RANGA : If you want us to
behave in a decent manner then the
Chair has also to behave in a decent
manner. How long are we to wait for
our second speaker Lo be called?

15.25 s,
[SHR1 K. N. TiwaR int the Chair)

st afrw feg (sfrdmiaie) : war-
afi gy, & adfr ofraedfy arcegadr o
¥ AW %7 q& (L F A @l A7 |
SHRI DHIRESWAR KALITA : Sir, as
desired by you, I have given the pointI
want to raise in writing to the Secretary.

Please let me know when 1 will be allowed
to raise it.

warefa wgw W09 39 &1 foa
¥T fowi 91, Sq I AN A9 A9 SH
g W GSTEI |

ot Afuwr fog : awfa wgigy, GR
awt ofteeft oAb feer
fF F AN w g Ll
saa famr ) AR w7 ® W AT
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[ wfewt fog)

Fi( ATTAG AT | S & WL TFH oid
qreed: Wik IS YW F ¥, a1 98§
gF & avae e § Tadr frard gadr

siraal areRTad ey - arr A
or, st HU wiqer faww w9
EUEER

ot wfrwr g : g7 @@z ov wg arEv
Fies Ot A & aF TiwA FEw A
SRT FTET AT — FF. AC AE F
FNZF OF UF ARG | T TET TAAT
feard oz i & fw7 ws sq gwid
sar wA( a4t fawy 5 fr 7 awe dw fem
g7 « ATH ¥4I, TgA ¥ AT FHOFE,
AU 7 FFET g aea T fearf FaT &
Taar & #f, gwefa agiew, am@e age
Faez ¥ g § Afqwar fard oz
. Ay HEATEIT 9T dw WA, W;TE
grETsine MW w AW wLaAl 97 9
g wéiat #1 wfaF kwavw & 2z S,
dfea smad wg & ¥ wolr aff g e
qg THICE 9z § | FfFq o1a 97 98 -
g QT TEYaTRar £ 8% 37 wurT A4
@ 3 wwoAw # AT FEw S, uw
fasrara quz  fear, e & fd
TEA & SO T4, a1 wiTw w@r v ug
I AT T AT A AT Fi A A
wR g amed gwr ¥8 fow fe & s
A OW T S H o @ A
o @ Tq & ofgw §, zafed  sarar
Ad gaT |

feT it wwwg w1 wwA W@
¥ gy @d &Y vAaT g frugame  aft
quf &Y wnrwArdy AW wf B, wfEw
qg #r war gfa  wwrore W s
moagm s iugag diw ¢ fs
TH ¥ A ATO meewl Wt whey
Y et Af g, Sfew ag ot
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aswi g o faw faraerdr st gsanf &
Wi g & qoa gATt AG R ¥ e
T A Few Isiar g AR faw aw
& ox 7€ famm & forsia s &, afe
st MR W17 Senig & w19 gwT @A
TS AT AT GAGEE EH FGT TET ATHT
o wdidt 3¢ gt | wATwRATE, W9
HEren w1 TF uFTE TEY AR, A%
TATET, IH 7q & AR ag @ § |
MSAE AT FA194 F1 QF ggfa § WK
swEAifas egswar § ww faw ®
AT wR(AETE ST 54Y 9T gEaT &
g fady swaea; & A g A
Wl HHAT § | G AFATASE TTRA T
uF fer & WE fF wAR s Faay
ard T ars @d grafa s e faaor
of 2w F A AW agw ¥ AR FT
g faq &7 ®ew 3.0k Fa S wr avar
3T & Sridr ? adt waw faw g
FEAT YTAT | AW q OSURT AT I
F¢AT TR Wi &g gr A w fagider
M aam faaor  FU, asigd WA #
sHiwaR W | gAfAT e aeq g fF
¥y # YT F7 93, JATET FF 44 | AA
g wrew fafreze & o aae @ g, K&
wgm fE qgefr @ ag wiswaw MRz x
Tz § AT TE Y 9T A AT IF w6

&

f uxer am @ agAar S|
T WES[ FAT WAL & 49 H e
G A o wegfrom adr S 6
W T A wmH | Wy wg wea § 66
OF ACH qR I HIUET AT Y
&, 3w ¥ Aq qErT gy g ar qont
w1 famfer 2w =Tfge o FEd e gE Al
1 faim @ ¢ ggar favaram § |
7t oEy ata A §) T A @), AF
yTfTaw 9T FT |y A &
wafew & wafaan S @ &
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qZ gL IAFT GTEF &7 AT OUrEAET
QU IEFT AW qEAT | THT AFT WAL
A A qrFT FFW A1 W
¥ & g w0 A d awar I
I 9T THFT AW vETAT sqfF sl
fomrati & o faasht & smarar &
wwmfa wgew, & *gAr mEwi g fF
FRAIE WL F1 AT gre faar mv @
IAUT WNT OF qNHee Al FT g fagr
FTT uT qr gA Fgr fRaT wd AY
Jed w afigfd & s oasd #
¥ifga 7= Aidr qar ceafafrus or
TR 3WAS F ETO AT STAET ATHEAT
gt 56 BN A FwAERE  dwRTH
T FT Frx § 1 AR o §fE ad-
Al ¥R |aia o dagw & e S
IEAA AV EY!  WE H gg WrEr A
TS g7 I/ TEA A FHF E oA F1
w1 E A1 4w frgss qwe g
T | @@ R A

7w faafad & oF S oY wgar wrgar
g1 oawz XAz A1 TG Iy A ¢ fa
A ¥ FAd Nl & AT oga aga
o a7 74 | AF 8, AT wifgy
F e aaw ¥ Af g fR qae
¥ @ Awaw  wEaEw § 9 akfaw
fagwar ESR AT T TH ¥ emA WDy
adi war ? wgidIm@ ¥ 9X #fqe g
14 ® wqx ¥ agt fagre o g dffyer
TR 170 A1 175 97 &1 76 | ot fayre
w § rdm A e wfa e, e
¥ Ariyn FHgemTor 9T I} WA
fams £ A1z g1 T &, g AT ®AAT
fog® gu 9w § g7 #7 AT FOC IEIA
yfacsprarafe o I s
Tfge | &g T oF AWHAT Y TN
o afem & smwrfra & afem 8, A
£ 3T F7T gW FAFT AT @7 9T 19
wa sufey & fagug fagra § av o wow
fre® gu & fagz, dwm, arary, v
W gaT I W 3, v Teat wr Sfe
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ferar ¥ &3 FwT IsM0 A(GE | IATFIN
¥ fau mw Fr AT mTSw RN ®
IFE AT aF 22 I H 35 FOT waAT
faaeft & forg ¥z a4
wzr 71 faar w7 fy fagre o fo agt
& 47T & Iq w7 FAG WIATE® TUE &
foe | fegre srrardy & 9T, oA
EA 15 C I I

st arceer forgy < 40 & A
ArHe FE e ¥ Afgr w ww
qrr a7 WE |

strgfier Foy : % 7 @ g W@
Fr ara | AT w9 qa Fi w7 wgdr of
ag e ¥qw  fagogefAo aw am-
4 g |

di ¥wg warfegaae 7 W@
& g iritera 7 garer &, AT TS gwea
afeaqt ai ww &1 AT gy A
fraq aroq fagic A wAmat agrao @
&, safase wivm  gfaao F @a & o
stors wft & HfET At & ww oA
T ¥q W oaw @ wwirr fada & wwarw
gou fage vy TERim T ey ¥
frde &t <g@ & 1 wh 9T wfgar vewn
&7 & w5 & | U GRtaEE AT G
ug wiv fi & f ot o g 9F gu &
wAw §, fexgo § 37 w7 dx
HET FOH AT qgrT 7 wqAr A Ay
garT agh 9z gian & wfaw qwm & g
arare § dfegat 99 @ § widw A
wgi 97 B #X Fiwizy sEw A
F4i FA TR g qgwT ugt Afwx
Y agt wiEw sxedia wdi &

feam & atq *r aft I neATERZ
FIEA O &1 qia avwz # wh vf ¥
Afea ag 8§ g7 Koor aw 7% fe =
A A7 Fdw (e 67 g aE dwry 9
faferer aff wTa? aoft a7 St Wil 43 T
ey ¥, 3§ & gw ot A% a1 v derd
wrew A% wea ) fage § vxfgam
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(sh et g

gz g iy arfow & fae =i
foidsr 3qwew ¢ wfew ag aff o
@ & Kad WA § TTEreR w9
wgar § 6 w3 oF wedr oY FA
¥ ogwar 7 g, @@ a% 9§ H ¥hA-
framrz Fga g | wwigw wASC R
IS X AT FWE, FATHITE F
T WY &, AETSAATE Ay AT FIAE
7g ¥am =fa &1 & e & qu W
g, afer faed wodier f greadas,
oifiFeaTelr, dmear W g7 a7g ¥ I9
JEAT qIAT 1 FWH HW A A F
I wrfdw @Y § wwaw I9 N qUAT
gw fye? gu wsg #1 A AR K
% ®E WATHATE ALY AT HHAT |

T geal ¥ g § T fag awe
F owdE F1 oW g fewR Ay wm
g@r fawm 7 wew fafiet & ow adr
FIW IO & 1 TH OFT AWET F U
¥ oM w7 & gwaE I} E

SHRI N.K. SOMANI (Nagaur) : Mr.
Chairman, Sir, before I proceed with the
presentation of my views on the current
Budge' proposals. I would like to state,
briefly, the theme of the presentation on
which there is a great deal of misunderst-
anding and people are made to believe
that thete is an anti-thesis between econo-
mic progress and social progress.

I would like to begin by saying that
cconomic progress and social progress go
together given the right economic climate
and there is absolutely no conflict. There
is obsolutely no anti-thesis at all except
when the State like ours misdirects the
economy as has been done for a large num-
ber of years. Il the purpose of raising
the standards of living as quickly and for
as many as possible is to be mis-spelt as
socialism ar by any other word, then there
are certaini mperative steps that any Gove-
rnment will have to take as for as the eco-
nomic progress is concerned, Then, the
budget, as an instrument of fiscal and
economic reforms, the industrial licensing
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policies, the general environment for rapid
industrialisation and the credit policies will
all have to be attuned and will have to
bein harmony so that the economic pro-
gress can be achieved at a quick pace,
All these endeavours will have to be in
the direction of creation and delivery of
standards of living. This is my definition
of socialism that the Government at the
Centre will have not only to create but
make it possible for a delivery of those
standards of living to as many peop.e as
possible. In defining socialism they will
have to realise that economic loss and
systems and rules and regulations are ruth-
less in there operation and there performa-
nce have obsolutely no respect for ideolo-
gies, either of the ‘Young Turks' or of the
old commies, Therefore, I want to quote
from Prof. Northcote Parkinson who said
the other day—it is timely and the cutting
is just in my hand-and he has propounded a
thesis that the people of India do not be-
lieve in a socialistic pattern of society.
‘What they need are decent homes, sufficient

food and a good wage and a hope for the
future and this cumulative benefit can be

offered by the privat sector as has been
done in Japan, Prof, Parkinson who s$poke
the other day in a meeting, continurd to
say that such bhenefit could also be offered
by Communism as in China as probably
some of my friends would like to be done
in this country. But he says ‘From what 1
have seen India. T am convinced that we
have here enterprise, the energv and the
ability to create a prosperous society if
proper policies are followed in  this coun-
try." Let us for a moment reflect painfully
on the fruits of the sterile stupid and infla-
tionary bordering on brinkmanship policy
followed in this country for the last 18
years and as far as the brinkwomenship
is concerned, for the last few months-be-
cause some of vou where there and influen-
ced her policy. It seems that the hard
realities of the economic disasiers and the
humiiiating devaluation have not been
realised by this Government and these
economic monarchs have absolutely no re-
gard or concern for either the unemployed
or the poor in this country.

Mr. Chairman, it is a great pity to now
that this Government has not yet become
chastened and reformed. These ruling
autccrits for whom the State monopolies,
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conspicuous consumption, toppling of
State Governments—and a new word has
been coined this morning namely rationa-
lising State Governmenis, as somebody said
it—all these kinds of activities and infruc-
uous investment in as-prawling ‘Knmba-
karna' of the public sector are absolutely
holy and scrupluous as long as it suits their
politics.

SHRIMATI TARKESHWARI SINHA :
It is not politics—it is *politricks’.

SHRI N.K. SOMANI : Where is the
concern for the poor people of India? Tt
is all political manoeuvres for perpetuating
one’s own absolule power. Let me say
some more home truths. It was the bril-
liance, the courage and the honesty of
the late Dr. Ram Manohar Lohia here in
this House, who shook the late Mr. Nehru
from his ivory tower to the stark naked po-
verty of this country when he turned the
searchlight on the massive poverty that
was then prevailing in this country. Now
to-day, after an outlay of Rs.30,000 crores-
in the last 18 years of absolutely infan-
tile planning, nearly one-third of our popu-
lalion in quantitative terms and I hope
some of the people facing us are at least
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article says, based on a report from this
Parliament, that the per capita availability
of foodgrains in 1968 has gone down by
3.7% compared to 1965 and further evi-
dence of the hardship is provided by the
fall in the consumption of cotton<cloth,
edible oil and sugar by 11, 14 and 17 per
cent respectively and this is the situation
during these recent years when you thought
socialism was ushered in the country to
your teeming millions. If this is socialism,
Mr. Chairman, that socialism should be
hung by the nearest lamp post, At the same
Mr, Chairman, from 1961 to 1966 under
the patronage of this very Government the
production of motorcars has risen by 27%
under the same system of socialism as
this is called, of airconditioners by 447,
of confectionary and chocklates, by 527,
of refrigerators by 292°% and of art-silk
fabrics by 517%;. These are the directions
of our economy that have been provided
by such a closely purured socialism of this
Gcvernment,  (Interruptior) You cannot
blame me for whatever you have done, T
don't know why 1 am wasting so much
t'me. About the poverty, in this month of
Macch, 1970, when a formal notice of ‘quit
poverty' was served by the ruling party in
December, 69 at Bombay and I don’t know

human beings, 180 millions of people of
this country languish below the line of
poverly even to day whose pitiful monthly
consumption of expenditure is Rs. 24 in
urban areas and Rs.15 in rural areas.
These are not my figures. 1 hope the Fi-
nance Minister has seen the Reserve Bank
Bulletin occasionally and this is what the
bulletin has 1o sayin its January issue,
As aresull of the cumulative planning
and wasteful expenditure that has been
dulgedin this country, it says, ‘‘compared
to 1960-61, we notice that the nutritional
deficiency in the rural areas has widened
considerably. As compared to only 52%
of the rural population in 1960-61, 70%
ol the total population in 1967-68 was
found to be at poverty levels and extreme
poverty levels.™ In terms of the total, the
Reserve Bank bulletin total is 289 million
people who are still suffering below this
poverty line.

There are certain  other observa-
tions that I would like to quote from March
of ihe Nation which have been contributed
by the famous economist Prof. Sheopy.
This also should open up your eyes to a
little extent, I hope, as far as the hardships
of our masses are conterned, And this

whether 1 am wasting the time of the
House by bringing in this exposure of po-
verty tha. still continues because that quit
notice cannot even go to the Supreme
Court for an appeal.

Let us take another look at our unemp-
loyment problem about which so many
hon. Members have alrcady spoken. Acco-
rding to my estimates today there is a
total employment of 16 millions in the
organised sectors in our country against
which over 15 millions are still unemplo-
yed. And you have a further break-up of
8 million in the rural and 7 million in the
urban areas in desperate search of job of
any kind under your system of socialism.
If you cannot find any remedy and if this
budget provides an answer, I suppose to
an average new employment of only one
lakh of people per year, then, T am
not surprised that by theend of 1975
under this very system; which has now
further been accentuated, there are going
to be 27 million people on the street of
this country looking desperately for jobs,
And cven if this does not open their eyes.
I'don't know what will ? And this, surely,
Mr. Chairman, calls for a total reversal,
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a new system of our economic processes
and investment policies than what has been
adhered to so far. For whom is this
Government, the Planning Commission
and the Parliament working Who
should they be planning for excepl for
these who are unemployed and poverty-
stricken ? If thisis the result of Rs, 30,000
of massive investment undertaken in this
country then I do not have a doubt. It is
recognised the world over and the Prime
Minister mentions it occasionally when it
suits her purpose that the scarcest commo-
dity to day is the entrepreneural and ma-
nagerial competence and initiative, She
has said it often enough and it is this
very vital stock of enterpreneurship that
is now sought to be crushed and strangu-
lated, and this will result in not only a
total deadlock against any further econo-
mic and industrial progress but this will
also bring under the false pretences of this
Government which has such a distorted
phobia not only about size and also tecno-
logy. I think they don't have a clue about
what professional management is. And, as
far as I am concerned, I want that the
economic and fiscal policies should be pur-
sued in another way. I hope Mr. Bhagat
is listening to me, In respect of average in-
dustrial production I would like the indu-
strial production centres of my country
and factories here and their output in
terms of size to be at least as good and as
large and complex and technologically as
advanced as Japani is. It is Mr. Bhagat's
job to see that his is. Ministry's export per-
formance is not lagging behind cither
because of this distorted vision of the
phobia of size and that we do not purpo-
posely keep back the country by denying
the technology and by denying this econo-
my of size. And as Mrs, Sinha rightly said
even President Giri was sufficiently moved
to contribute a syndicated article as far as
this question of unemployment is concer-
ned. But T would like to submit this very
respectfully in regard to this question of
entrepreneurial skill, managerial skill and
initiative : you want to encourage all the
rest of the sections of society; but this is
not the climatein whith you can usher it
in. This certainly is not going to be trans-
ferred overnight.

Therefore. while you should, on the
ong side, encourage massively the transfe-
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rence of the skills in the rural aeas and
amongst the unemployed, at the same time
you will have to have a balanced econo-
mic growth not only in the interest of
the consumer at home but for the purpose
of facing perpetual competition in the
international and world markets. And all
your budgetary, fiscal monetary, foreign
trade and industrial policies will have to
define and form into an orchestra which
is playing the same tune. You cannot have
these components all pulling in different
directions. directions of red, purple and
of all shades in between,

-Therefore. as I said before, economic
rules and laws are completely ruthless,
They will not listen to these tunes and you
will have to take stark Jlessons, I am so
much surprised and pained sometimes that
We as a poor counrry are even now, in the
year 1970, not prepared to take any lessons
from our neighbours and from other deve-
loped countries.

Take a look at our gross national prod-
uct whichis a barometer of which deter-
mines our stature in the international hier-
archy, When we gave to ourselves our
Republic 53 years ago, this country was
Sthin the world in terms of GNP, But due
to the socialistic policies of this Govern-
ment, we have now sunk to the 9th place
with countries like Japan, W. Germany,
Italy and Canada overtaking us in terms
of GNP, while this Government is stilll
sleeping.

A cursory glance at our capital-output
ratios would also highlight our failures not
only in investments but management tech-
niques which underscore gross waste, ine-
fliciency, corruption and criminal misuse
of our resources that have been created in
the public sector and elsewhere.

One of the greatest objectives of what
T would call socialism would be as I said
to create and make available a better sta-
ndard of living for our people but the plight
will have to be removed from Indian deve-
| opment, which has so far lain between bad
planning and ill-conceived radicalism.

Now I would like to take for a brief
little while about the corporate sector

which has been a patient emasculated and
asphyxiated to such a degree that on this
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particular budget everyone seems to
think that gross injustice  has
done in not further overtaxing it. If our
corporate growth has to be ensured, if
their size and technological advancement
have to be brought home, why can't you
have investment policies that all savings
ploughed back into industrial growth at
least will have a tax incentive?

And what about your balanced developed
of the various areas? Iwas reading the
latest issue of the Srares of March 7
which has analysed both the Pandey Com-
mittee and Wanchoo Committee reports
and has also given what the NDC thinks
about it. They have also [summarised what
the Planning Commission’s analysis aktout
it is, But does this Government care?
Have thev provided even one single step
in this Budget which will encourage massi-
ve and timely investment in the backward
areas, in the backward most areas of our
districts either in terms of depreciation or
development rebate or, let us say, surren-
der of excise duty? Have they opened up
any other practical programmes which will
benefit the people of Rajasthan or the
people of Bihar or of Assam or of several
parts of Gujarat and Jammu and Kashmir
which are all below the average of Indian
per capita income and development? Un-
fortunately, I see absolutely no effort at
all in that direction.

As I said before, if this is socialism, it
needs to be hung.....

SHR1S. S. KOTHARI (Mandsaur) :
By the neck until dead.

SHRI N. K. SOMANI: Now,we come to
savings, which is another vital component
of the total corporate exercise of what you
have to take as a nation.Yetit repeats the
same sordid performance of 8 per cent of our
GNP Today Japan has an annual saving
of 40 billion US dollar whicn exceeds our
entire GNP. This is where Japan has co-
mpletly outpaced you thus deserving to
be  called not only as an arch-reaction-
ary belonging to the 19th century, but a
nasvion of proved follies. Are you prepa-
red to open your eyes and look and things

beyond ?

Having gone through this dismal picture
of our destitution and distortion, I would

like to plead with this Government fora
little while for certain sane and constru-
tive considerations.  First and foremost,
the climate of mutual distrust, the climate
of fear and hatred between the Govern-
ment and industry has to go away if you
need any economic growth as per the
desires or our people. And I would like
to quote briefly tne late Shri Lal Bahadur
Shastri who said:

**The importance of the role to be pla-

yed by busi in the establish
of the new order in this country cannot
be overemphasised. It is even greater ..
—mark these words, these are his words—""

**... than that of the economist and
the politican, but too often the commu-
nity thinks of the businessmen's action
as selfish action rather than advancement
of the general welfare,”

What a fall from this noble and correct
definition to the persent state of affairs,
thanks to the vicious and malicious pro-
paganda of our Minister and their mouth-
pieces and the horse-trading that goes on
betwzen one section of the business com-
munity and another section of those who
are there to nationalise State Government,

The second necessary step that you will
have to take for accelerated growth is to
bring down corporate taxation if you want
small scale industries also to grow, beca-
use YOu canno: grow anything in isolation,

The largest nutrient for small scale indu-
stry— — and I want you to mark my
words — — the environment in which the

small scale industries can grow in this
country is to see that the medium and
large scale industries thrive in an equita-
ble manner, Therefore, if you deny and
chokc one section, one very vital section
of society, no amount of your distribution
of Industrial licences and quotas and per-
mits is going to bring about justice to the
small scale people. And the retrograde
step that you have taken in this very Bud-
getis to reduce the developments rebate
from 35to 25 per cent which will have
further effect on corporate growth, as well
as the withdrawal of tax credit certificate
which really means that this Government
is not interested in increased production,
Tax credit certificates were being awarded
to those industrial units which were going
into increased proouction from a given
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base year, and the textile industry, the poor
thing which got this benefit for the first
time only last year, all of a sudden from
1st April has lost all these advantages and
incentives,

I would now leave the other portions of
my presentation and only draw attention
to two very vital aspects, housing on a
massive scalc and road building as an
infra-structure of the entire  rural area to
the urban areas. T would like to draw the
attention of the Housing Minister to the
plan of Joseph Allen Stein the famous
architect, who had brought out a comper-
ehensive plan of a 500 sq. ft. tenements
which is very suitable for this country, At
an annual investment of Rs, 100 crores it
will provide employment to two million
people every year and have a much higher
multiplier effect.

As far 05 the road programmes is conce-
rned, an annual outlay of Rs, 250 crores
would provide jobs le one million people
directl y and untold economic beneflis not
only to our peasants and farmers for
whom Chaudhuri Randhir Singh is always
so enthustic, but to the country as a
whole.

These are the kinds ol projects that
you will have to undertake if the poverty
of this country is to be attacked in a
professional and serious manner.

Defence outlays are growing year after
year. They have again gone up by Rs. 47
crores and Parliament would certainly like
to be reassured that this Department is
stretching the money, every rupee to the
farthest extent,

I would like 10 quote briefly from a
publication by the Economic and Scintific-
fic Resgarch Foundation brought  out
recenty. entitled And Miles 1o Go. In 1967
India was 20 years behind Brazile in terms
of standards of living; while India end
Japan had atime lag of 29 years when we
gave oursclves the Republic. that distan-
ce is now 44 years and we are losing conti-
nuosly and disperately. This is the kind
of comparison which is meaningful to
bring some sense into the desperate policies
of socialism that these people have been
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ruinously following all these years.

And then this thin end of the commu-
nist programmein terms of the urban
taxation which will operate at 12 per cent
which means that you are taking away
one-eghth of the citizen’s property without
giving him any compensation at all, I do
not think it is going to be a good revenue
measure; as Mr. Masani and others said,
it was going lo generate not only massive
black-marketing-all the other proposals and
policies will do too—but this on will spell
particularly more shortages and black-
marketing as far as urban housing is con-
cerned .

16 hrs.

) shall end up by making a  humble
suggestion, Irequest the Government  to
eliminate trials and errors in economic
brinkmanship for the sake of sheer politi-
cal survival and think of optimum invest-
ment of capital in terms of increace in
employment, saving and growth. 1 should
like the installation of a national compu-
ter and information center where you can
feed all these intelligent correctly and get
interms of these meaningful answers as
to whether a thousand or twelve hundred
crores invested in Bokaro is likely to bring
in optimum results of what kind of econo-
mic mix and programmes will give us
more employment shorter gestation of
projects. I hope the Government will have
the courage to adopt modern  economic
technologies in its stupid decision-making
processes to which they had been exposed
so far.

SHRI GAJRAJ SINGH RAO (Mahen-
dragarh) : At the outset, I thank the Pri-
me Minister and Finance Miniter for re-
ferring to rural India and the changing
social order.

T TTT T |Al F & |

The provisions made may be nominal
but the acceptence of the principle that
rural India is part of the nation and its
social order and it is likely to become more
and more in the essence of the matter. My
big economist freinds,capitalist economists
have been  stating so many  things,
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I will not go by ankdas bankdas; I shall
only say this :

AT FZE T ARVAL L A A
T ETH FEF ATE T qUA N

There are some lacunae,and what are
they 7 They are very simple things. Funds
shou'd have been provided for injection of
socialism in practice in bureaucracy, imple-
menting authorities; only a few rupees
injection would have done.

The next thing is checking of corruption.
Itis common knowledge that when one
rupee is meant lo reach the rural man
from Delhi, it becomes only one anna on
disbursecment to him. If this corruption
is eliminated, it will do something. Other-
wise, not. It will not cost much to the
exchequer, lent strict action only.

Then thereis the hatred towards rural
India andit is spread throughout, from the
highest order to the lowestin the official-
dom. There is a positive hatred for the
people of rural India. That must be re-
moved. Otherwise no socialism can come
there would only be meaningless talk of
socialism. That is not only my opinion
but a universally admitted fact. T have
worked among the people of rural India
for more time than most of my friends.

g @t # T ad waw o wew

U AT TG AHAT T FTAA F A @
warFa fam T qvdt amaz F @I A 0

AN HON. MEMBER : Self-realisation,

SHRI GAJRAJ SINGH RAO : Yes.
Unless the benefit really goes to the rural
people, unless their conditions are impro-
ved, T most humbly submit that these
benefit are not real, It is just airy, I
think my hon.friends should realise it.

What is India? Rural India consists of
B0 per cent of Bharat andis anybody trying
to help it? They are denying social order
or social justice to the rural people. There
is no socialism and no socialist government
for them. I would certainly ask, can we,
who deny the rights and social justice to
80 per cent of the people, call ourselves
socialists? There is so much talk of socia-

lism, samajwadi and so many wadis. But
the real wadi is ignored altogether. What
is the present position? Frankly, 1 would
say that they are treated not as human be-
ings even, let alone as members of the
society, This is the real state of affairs.
Perhaps you may say that I am exaggerat-
ing things, but really if vou want to see
this, you will find that this is the state of
affairs, in fact.

I would say only this much, What do
the jawans, the kisans and the labourers

say ? Today, in this context, what do they
say ?

T AT R FT svEAT A
A0 A 2 w3 & srfmr ww o

““They all belong to capitalists.™
“*Where is my place among these three”

Rural India produces food; it produces
the jawans for defence. But what do they
get in return? Blackmarketing, malprac-
tices, looting, cheating; all these are prac-
tised against them. That is what is happ-
enning, Take the gquestion of their land.
Even their lands are taken away from the
tillers, and they are getting no compensa-
tion for it even. Il this is the state of
things, I can say positively, there is no
good which will come out. Anybody who
is for rural India is also likely to be abused
in the worst language. Sir Chhotu Ram
was called chotu khan : Angres ka pitu,
And what did Pandit Jawaharlal Nehru say
about him 7 He said he was the man who
had done real service to India. What did
Mahatma Gandhi say about him? After
that only, so many people said, chup raho,
That is the State of affairs.

1 can only say that our people have
come to such a low level of thinking that
unless there is a foreigner, or a foreign fri-
end, who says Lo you, **Stop; thisis not
the correct thing to do,” you would never
admit that what you are doing isa mis-
take :

woafer wgem W wW o frae
& s wry &1 foAz § awure << )

SHRI GAIJRAJ SINGH RAO : I was
assured that T would get 15 minutes as the
minimum. Otherwise; T would not have
even stood up to speak. Anyway, [ shall
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conclude now, F.L. Brayne, the world-
famous rural uplift man, said, *‘1 am aton-
ing for the sins of the Britishers for having
kept Haryana backward because of the 1857
movement.” Is this not sufficient? So,
Iwould say about Block Development,
and the Zila Parishads, that they block the
development and arec zoolum parishads. 1
say so because they have taken away the
only remaining rights from the rural peo-
ple. Can youimagine this? The munici-
palities and townspeople have got so man‘y
civic rights. But their, the rural people’s
district boards have even been abolished
altogether.

There is no power with the rural people.
We would not have been beggars in this
state of affairs if the district boards had
been given real power; with 80 percent sell
help for development works, we would
have contributed crores of rupeesto the
nation. I do not want to take credit for
mysell. Go to Gurgaon, which is just 18
miles away from here and you will see
what we have been able to do there with
self-helf, The Britishers had completely
suspended the advancement and development
of the whole, but it has now been re-built
with self-help.

wtefa WERE ;W AT WA WA
w® Hifa |

SHRI GAJRAJ SINGH RAO :1 will
finish in five minutes. The original basis
for the production of electricity
is only 3 paise per unit, but it is supplied
at 18, 20 or even 25 paise to the rural peo-
ple, for irrigation and other agricultural
purposes. while itis supplied at 3 paise to
the big luxury Industries in Delhi. They
say, we want the nation not to be a beggar
and we want to produce foodgrains. When
1 raised this question, it was said, the
villagers are well-off; they can pay at this
high rate. Would this Parliament accept
this principle? I gladly welcome the sugges-
tion that those who are rich should pay
more for electric supply. T will put my
pugree at thefeet of the hon. members and
accept this principle. But how can they
say that the rural people are well off
and they can pay 10 or 20 times more?

See the villagers near Delhi. They are so
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much tired of these big capitalists that they
say,‘'We want to bein Haryana even in
worse condition.™ ( Interruptions), Do
not drive the villagers to the extremity.

ag W7 Ara-drer w qed faarg A
& WAT I FT AT AT F7, SULT IS AT
& T A9 A wAi g ow ¥ Ay aw
ST & ANGT T F7 | qg A9 q@ga
feit &% At a3l oW @ wg @ &
R TET T WA §, F T R FE
g

We are bent upon murdering everything
in Gandhism. (Interruptionsy.

I call the anti-nationals as Qaum-Nushts.
These Qaum-Nashts who are after the ex-
tinction of the nation are at the forefront

of the country at the moment. ( Interrup.
tions).

W oF T Fard T OF G F -
- AU {57 MAFT, R OF a9 A
FHT 9T #a gfagt ard a7 gra Frava |

Today the whole fight is for the Kursi,
chair,

The sacred places of the 1857 freedom
movement in Mahindragarh district were
visited by Pandit Jawaharlal Nehru ina
walking tour of that area and he said or
gave solemn assurances that Mahindragarh
and Rewari should be treated and developed
as areas of political sufferers for purposes of
settlement greivances so that the injus-
tice done to that area could be wiped out,
Yet, what did we get? A very negligible
sum—Rs.10 a month for one persone only,
Rao Jainath singh,, as pension. Both the
Central and Punjab Government have ad-
mitted that this area has been completely
neglected and victimised, Serious atten-
tion should be paid to this question and
this area should bebrought on par with
the rest of the State.

¥ wrEit q@ g A% wE fm A
FEATO £ 112 aa A g faed
W &1 T¥aE gEET F A 56 4T
8 wrady grr &, Afww A 3@ A 12
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SHRI P. RAMAMURTI (Madurai) :
Mr. Chariman, Sir, I have been listenning
to the debate and I have gone through
the speeches made by the leaders of the
Congress (Organisations); the Swatantra
Party and my hon. friend, Shri Dange,
and a number of other people, My
friend, Shi Dange, said that those people
who want to judge this budget, whether
itis a socialist piece of budget, they are
mistaken and that we should not judge it
on that ground, T also agree that we
should not judge whether it is a socialistic
budget. After all, we donot have a
socialist society and so we cannot have
a socialist budget; but that is not my
criterion.

Ever since the split took place in the
Congress Party my friend Shri Dange has
been making pains to point out that as
far as the faction represented by Shrimati
Indira Gandhi is concerned, that is a
faction which is opposed to the monopo-
lists in this country, and the other
faction, namely, the faction which is now
known as Congress (0), represents the
monopolists in this country. Therefore,
while I do not want to judge this budget
on the basis of whether it is a socialist
piece of budget, 1 certainly want to
consider the claims made by Shrimati
Indira Gandhi and her people from the
beginning and also the tall claims made
by my friend, Shri Dangel that this is a
budget which is going to attack the
position of the monopolists in this
country, against whom they have been
shouting so much in this country. We
have to consider whether it really opposes
the monopolists, whether in the raising
of resources an attempt is being made to
see that the burden of the resources falls,
not on the weaker sections but on the
richer sections of the country, whether
even within the framework of the present

capitalist society by attacking the
positions of those wvested interests
monpolists, the big landlords and the

foreign monopolists, you are able to
render social justice in this country. This
is the criterion by which ¥ would judge
this Budget.
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Judging by these standards, I must say
that this Budget exposes the tall claims
made by the Congress headed by Shrimti
Indira Gandhi. It totally exposes them.
It also exposes the claim made by my hon.
friend, Shri Dange, that the Congress (R)
represents an anti-monopolist group and
that the other people represent a monopo-
list group. This claim is also exposed.

SHRI J.M. BISWAS (Bankaura) : That
is not what Shri Dange said.

SHRI P, RAMAMGRTI 1 can quote
chapter and verse.

SHRI J.M. BISWAS : He has been
misquoted. I protest against it,

SHRI P. RAMAMURTI : Look at the

speech that he made before your party
members in Andhra which has been
reproduced in full in your own party paper
in Andhra.

SHRI J.M, BISWAS : We have seen
how during the party plenum Shri Jyoti
Basu and others come to Shrimati Indira
Gandhi to take her advice in order to
decide the political line of your party.
You should be ashamed of that. And
you are talking about Shri Dange !

SHRI P. RAMAMURTI : I am judging
this Budget on the basis whether it represe-
nts an attack in howsoever a small measure
against the position of monopolists,
landlords and foreign vested interests in
this country. In the matter of resource
mobilisation, spread of the weight on the
common people, does it make any depar-
ture from the pattern that we are familiar
with in the previous period 7 1 must say
despite certain small doles, which have
been meted out, say, for example,
pensions 10 workers and Government
servants, some housing scheme, some
provision for water and that too very
little, which are paraded as very big things,
T do not find any basic departure from
the pattern that has been followed ever
since the Congress government came to
power in 1947. I do not find any change
whatsoever at all,

AN HON. MEMBER : Remove them.
SHRI P. RAMAMURTI : 1 do not want
to remove them and put you in power,
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If T had a betetr alternative than you and
the Congress (Organisation), T would have
done it. But unfortunately 1 do not find
an alternative, This is my trouble.

I am now taking the gquestion of taxation
What is it that is being done ? Tt is now
stated that we are attacking individual
incomes, that income over Rs.2 lakhs are
going to be taxed at 92} per cent. We
all know how this money is not going to
come in, There was a time when 92 per
cent taxation was there on personal
incomes; yet, the money did not comein.

I will read out a piece—it is not a
piece from a Communist journal; it is a
piece from Commerce, a perfectly bour-
geois journal. In the Editor's Notebook
it says :—

“Ewven after a tax consultant explained
with a grim face the implications of
the new income-tax and wealth-tax
proposals, a seasoned businessman did
notlose his equanimity. This surprised
the tax expert. He asked him whethcr

he understood the implications. The
businessman replied : **All what you
say concerns MNo.l account. Is there
anything about No.2 account 7 *‘As

far as I see. nothing” said the tax
experl. “Why worry then 7 Let the
newspapers scream and chambers of
commerce prolest, Our business will go
on as before, ‘‘was the reply of the
businessman.”

Therefore you can tax them 92} per
cent; you can tax them 100 per cent but I
know that that will not affect these people
because they have not disclosed their
incomes all these years, Therefore just
saying that we have increased the rate of
personal  income-tax level does not
conslitute any attack on the position of
monopolists. There is no attack whatsoever,

What is the position with regard to
corporate tax 7 All along, whether at the
time of Shri Morarji Desai or at the time
of Shri T.T. Krishnamachari or
previously, right from the beginning the
philosophy underlying the entire Budget
proposals and plans, the basic assumption
was that the corporate sector will generate
capital formation and, therefore, that

MARCH 16, 1970

Gen. Budget—Gen, Dis. 304

corporate sector must be given incentives.
Therefore so many tax exemptions had
been given year after year. Itis true that
today you have not given any more tax
exemptions that were given before,

It is because sufficient tax exemptions had

ready been given and no more tax
exemptions - had to be given. Therefore,
the corporate sector is left as it is.

T would like to give you some examples
of industrial profits made by these big
companies. Take, for instance, Dunlop;
the net in 1968—69 were Rs.18 crores and
the gross profits in 1967—68 were Rs.5.81
crores and in 1968—69, these Rs. 6.49
crores. In thecase of Esso, the net profits
in 1968—69 were Rs.21.6 crores and
the gross profits in 1967—68 and 1968—69
were Rs.2.91 crores and Rs.3,32 crores.
coming to Burmah Shell, the gross profits
increased from Rs.5.28 crores in 1967 to
Rs.7.39 crores in  1968—69. Again, you
take Phillips, in 1967—68—Rs.4.94 crores
and in 1968—69—Rs.5.16 crores. The
profits have been rising. You are saying
that there is a slump in conutry. But none-
the-less, the profits go on increasing, If
you take Goodyear, the gross profits
have increased from Rs.1.79 crores in
1967—68 to Rs.2.87. in 1968-69. So is the
case with Greaves Cotton and Pfizer. These
are forign monopolies. Then, you take Indi-
an companies, like, Tata Steel ; the gross
profits in 1967—68—-Rs.11.68 crores and
in 1968—69—Rs.12,94 crores; Telco—1967
68—Rs.8.36 crores and 1968—69—Rs.10.16
crores; Scindia—1967—68—Rs. 2.27 crores
and 1968—69— Rs. 4. 22 crores; Imperial
Tobacco—profits  have increased from
Rs.6.42 crores to Rs.7.80 crores. So is
the case with Union Cuarbide, Century
Spinning, etc. etc.

Here is the corporate sector which
despite the fact of the existence of the
so—called slum in the economy, despite
all that, has been making more and more
profits. This has been the position
throughout. What is —the attack om the
corporate sector 7 There is attack what-
soever on the corporate sector. As a
matter of fact, recently, the net profit
aftertax of 101 giant companies studied
by the Ecoromic Times shows a rise from
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Rs.102.9 crores during 1967—68 to
Rs.112.33 crores during 1968—69, that
is, a rise of 10 per cent in one year.
Therefore, the profits have been raising.

The policies of the Government have
certainly helped my friends there whome
Mr. Somani represents. It has certainly
helped you. You should not have a
grouse on that score.

On the question of resource mobilisa-
tion attack on the monopolists has not
been there. The monopolists continue to
be there.

that they are now
giving  incentives for  savings, rural
savings, and all that, Very well. T want
to know what is the real source of wealth
in the rural areas. Where does all this
wealth go ? I will come to that later.

Then, it is said

With regard to the question of resource
mobilisation, you take the question of
indirect taxation. Ts there any new change
with regard to indirect taxation ? Mrs.
Gandhi will say that they have taxed only
a few things, like, sugar, tea, kerosene
and that other things have been left
untouched, say, for example, cotton yarn
and cotton cloth and so many other
commodities which have been left and
which are used by the common people.
The question is not that you have left
them. They have been already taxed
so much all these years. The common man's
cloth has already been over taxed. When
Mr. Morarji Desai was there, there
was so much tax on cloth. Where
is the relief there ? Where is the relief
for the common man with regard to so
many commodities of daily consumption
which have been over-taxed during all
these things ? Is there any attempt to
reverse the process ? I say, there is no
attempt whatsover to reverse the process.
The process is being continued. That is
why I say there is no changed.

Coming to deficit financing, the figure
given is Rs. 225 crores of financing defiest T
dare say that it-will not be Rs. 225 crores
but something more. The revenues for the
next year are estimated at current rates
to the tune of Rs.170 crores or Rs.180
crores. What is the trend all these years ?
Is there any year during the last 20 years
or so when the revenues at current rates
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have been more than 5 per cent than what
has been realised ? Being less than 5 per
cent all these years, on what basis Mrs-
Gandhi comes forward and says that the
revenues at current rates are going to be
74 per cent more than realised this year !

What is the basis ? Let the Parliament
know.

SHRI P.C. SETHI : It had been 12
in one year and 10% in another year.

SHRI P. RAMAMURTI : Duriug all
these years it has not been more than 5%
Generally, on the average, it has never
been more than 5%. It has never been
more than 5%,. Therefore, to say that it
is going to be Rs.170 crores, it is never
going to take place. I am absolutely
certain of that. That is one aspect of it.

The second question is : they say that
in view of the fact that there is going to be
a bumber crop and in view of the good
season this' year, Rs.225 crores of deficit
financing is not something bad. Now
I want to ask one thing. Last year also
when Mr. Morarji Desai  budgeted for
Rs.230 crores of deficit financing, he
also gave the same story and it is a fact that
during the last three years there had been
bumper crop according to your own
statistics,. Why, in spite of the bumper
crop notin one year but in the the last
three yecars, during the last six months
prices have risen as much as 7% in the
country ? How are you going to account
forit ? Howisit that 77 is the average
of price rise for the entire period of third
Plan ? Even last year it has gone up.
That means, within the course of six
months it has risen by 7%. That means an
average rate of 159, rise. Where is the
guarantec that you will be able to control
the inflationery prices ?

Therefore, with regard to deficit financing
in the ultimate analysis, you are not able to
control the prices. I want to know: what
is the guarantee that prices will not risc ?
Already prices are rising. Alrcady ‘Dalda’
is not appearing in the market. They have
to go to the blackmarket. Of course, Ido
not use ‘Dalda’, I use 'til' oil. (Interrup-
tions) That is a different matter. But so ma-
ny people come and ask me that prices have
gone up. In Tamil Nadu rice prices have
gone up already. In every place prices are
going up. Therefore, I want to know what

is the guarantee that prices will not go up?
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What is the mechanism that this Govern-
ment has got for controlling the prices ?
When you are not able to fix the prices and
have control over the distribution. you can,
not control the prices. There is no State
monopoly of foodgrains trade in the whole-
sale market, Then, how can you control the
prices ? Therefore, Iwant to point out
that in the absence of these measures, it
will certainly give rise to an increase in
prices,

Now. take for example, the expenditure
growth, IT'will just give you an example.
The budget for the year 1969-70 provided
for Rs. 74.07 crores for the Central Police.
But the actual expenditure of the Govern-
ment in that year was Rs. 86.30 crores,
Thatis 12 crores of rupees more than what
was budgeted for. The present budget
provides for more than that—Rs. 88,04
crores on the Police alone. Iwant to tell
you thatjust about § years ago the expen-
diture on the Police budget by the Central
Government was Rs. 18.76 crores. From
Rs. 18.76 crores in the year 1961-62,
within thecoures of § years, the expenditure
on the Central Police over which my
friend, Mr. Chavan, presides has increased
by five times. Ts it a productive expenditure
What for are they doingit 7 Tt is a simple
question, (imterruptions) This is the biggest
growth rate—an increase of five times. Simi-
larly, more than 405 of our expenditure
is spent on Defence, We cannot go into the
whole gnestion. Even now a higher per-
ceatage is put up with regard to defence.

So, Sir, more than 402 is spent on this
Defence item. More than 757 is spent on
non-developmental activities. What is then
left for developmental activities, Sir ?
After all, when you say, too much rise in
non-developmental activities, it is funda-
mentally connected with the fact that
Government has not boen able 10 hold the
priceline all these years, They are not able
lo control the priceline and naturally the
non-developmental activities consume more
and more momey and today also if this
priceline cannot be checked. hatarally your
non-devclopmental cxpenditure will in-
crease; prices will increase; and there will
be therefore little money left  for develop-
ment expenditure, Therefore, Sir, from
this point of view, Iwant to point out
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that there is no fundamental departure from
the basic policy that has been pursued
earlier. I was really surprised when Mr.
Somani was speaking. When he was spea-
king he was being applauded so much by
the Members of the Congress Organisation.
I'was really surprised because the Cong-
ress Organisation should have no gquarrel
whatsoever with the Budget because it isa
continuation of the same policy, even as
expressed by Shri Asoka Mehta, Therefore
they must be the enthusiastic supporters of
this thing. What then is the quarrel? Tt is
only this. When you follow the same policy
which they follow, why did you divide ?
Why not you once again join together?
This is all your quarrel. Nothing else.
That was made clear by Shri Asoka Mehta
himself. You have no other quarrel. Any-
one who reads the entire speech of Shri
Asoka Mehta will know this,

On this basic question there is no change;
and I can very well understand the posi-
tion of the prime Minister. The position of
the Prime Minister is this : So long as you
want to stick to this basic policy—and what
is this basic policy ?--of development of
this country, but how ?-You want develop-
ment in this country without liquidating
the traces of landlordism in this country.
By landlordism 1 do not mean only the
possession of land by people. Il you want
to mobilise the resources of the country,
hew can you mobilise the resources of the
country ? How can you do that? You can
offer 74 per cent in the post offices. You
can offer 12 % interest. The land lord and
the money-lender in the village can get 243
and 48% and even 1007 by usurious
money-lending to the poor agricultural
labourers and poor peasants? Why should
they come and invest in your securities
even if you offer 127, ? The basic cause of
your not being able to  mobilise resources
is the fact that today there exists in this
country such people who are able to earn
lot of money by means of usurious money-
lendiag ia villages; they make huge moncy
by speculative activities. Take for example,
a person who buys paddy at Rs, 20 and
within ¢ months he sells it at Rs. 40; and
he gets 1007%; profit by speculative activi-
ties. Why should such person come and
invest in your industrial securities? Why
should they comeand invest in your Gover-

nmental securities? These are all the basic
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problems facing the country.

These speculative activities are going on
in the share market. We heard, immediately
the budget was presented, the share market
become buoyant. There was a huge rise in
price-upto Rs. 8 or Rs. 10--I don’t know
what it matters if the share market price
rises. Isit any production increase? If I
go and buy the shares of Tata’s at Rs. 200
instead of at Rs. 100. does Tata’s pro-
duction go up? [tis only transfer of the
right to get dividend from one person to
another person, This is the type ol spe-
culative activity that is going on in this
country. So long as you are not able to
attack this problem of speculation. you will
not make much progress. T am not bothered
about socialism unless you are able to
attack monopoly capital in this country.
This is the basic problem that I want to
point vut,

All the postulates. all the projections
that next year the country's economy will
jump up will lounder upon the question of
foreign exchange, After all, what does
your own Economic Survey say? It said
that in 1968.69 there is a very big spurt in
exports of 139 and they become so happy
over that export. But then in the yearlgfg-
70 when there was a bumper crop the rate
of growth of exports fell from 133 to
1.2%;. The Fourth Fiver year Plan says
that there will be a 79 increase in export
al compound rates, In the first year of the
Fourth Five-year Plan your increase was
1.2%. Are you to make this up? On what
basis are you going to make this up this
year? You will say, ‘we are going to have
increased production in the industrial
field’. Nobody knows what is going to
happen to agriculture because you depend
only on certain inputs and on these things.
But with regard to what is going to happen
to industrial output, there again the prob-
lem arises. Their own Economic Survey has
this to say; despite the balance of pay-
ments position becoming good :

“The economy could manage with such
low volumes of net assistance because of
the slack in the economy and relatively
low volume of investment activity during
the recession and the immediate post-
recession years. With the revival of in-
dustrial activity, the need for both
maintenance imports as well as capital

goods imports would increase. Already,
as pointed out above, select items of
maintenance imports have gone up and
scarcities are developing in some
sectors’,

Therefore, even for maintenance of the
existing factories, you have got to import
more, Last year that was not the position.
When that question comes up, how are you
going to meet it? The only way is to go
once again to these foreigners and beg for
more aid. Without that, you cannot
go on.

Therefore, basically you are going round
and round. There is no change in this basic
pasition, Therefore, what are we to do? So
long as we are not able to put an end to
this dependence on foreign loans, ihere can
be no escape from this predicament, I ask:
why can you not put an end to these
loans ? Why not go to these Americans and
other people and say : ‘Look here, we have
to pay you back Rs. 500 crores year after
year. We cannot pay it for about
ten years. Agree to a moratorium on that.
We do not went any more aid from you'.
After all, you are getting only Rs. 600
crores a year, This will be Rs. 100 crores
less. With the foreign exchange available,
you go and buy in the frec markets of the
world, Do notgoin for any particular
country's goods. If you do that, what hap-
pens is that your will cost will go up. Your
costis now 15 to 20 per cent more. This is
because you are dependent on their loans.
All your collaboration agreement lead 1o
that. This has led 10 the capital base of our
industries going up by at least 20-25 per
cent, The result is that the production
cosls are going up. These things will go on.
Are we today prepared to make a sacrifice
and avoid some of these imporis? May be
some industries will be closed down. 1do
not mind. Some luxury industries will have
to close down. For example, the air-
conditioning indusiry. Heavens arc not
going to fall if some people who have gol
air-conditioners do not have them or the
spare parts they need for mainlaining them.
Then there is fine mercerised cloth, We
will not be able to haveit. If some chemi-
cals are not imported. Let us have a period
of austerity. Let us tell our people that
this country cannot afford these imports.
Let us wear coarse cloth, It does not
matter. 1 say the people will respond
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favourably. But the question is whether we
have the will to do it. In order to do that,
we have to put an end to this foreign aid
and foreign collaboration and attack the
positions of the monopolists, No Bill is
necessary for that,

My hon. friend, Shri Somani, spoke
eloquently about creating a climate for in-
vestment. Who has invested in industry 7
Not the big capitalists, After all, the bulk
of the investments is by Governmental
institutions, banks and institutional inves-
tors, After the nationalisation of banks,
43 per cent of the equities of all these big
companies and houses has gome under the
control of the 14 major banks, LIC and
other institutions, apart from the credit
Government have given them.

SHRI VIRENDRAKUMAR SHAH
(Junagadh) : WNobody asked LIC to buy
those shares.

SHRI P. RAMAMURTI ; The fact
remains that 43 per cent of the shares of
the big companies and houses has come
under the control of the banks. Even on
this basis, what prevents Government under
the existing company law from taking con-
trol of these companies and sending out
the people who are nowin the manage-
ment ? What is the difficulty ? Therefore,
80 long as both these things co-exist your
industry cannot thrive, so long as big busi-
ness and monopolies co-exist with a pub-
lic sector your public sector can never
thrive. One has got to thrive at the expense
of the other. Therefore, I ask whether you
are going to attack the positions of the
monopolists with the help of the control
over the commanding position of the
financial market that you have got today by
bank nationalisation, or you are going to
nibble at things by giving some relief here
and some relief there. That is the criterion
by which I would like to judge.

On the question of land I would point
out one or two things, They have madea
mockery of the concept of the co-operative
movement. In the rural sphere a new pro-
joct, namely the Indian Farmers Fertilisers
Co-operative is being proposed and the
Budget estimate provides for Rs. 16.75
crores during the year, What will be the
total investment in this co-operative so-
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ciety 7 As per the official record, it is esti-
mated to be Rs. 90 crores. Is it a co-opera-
tive society 7 We know the fate of all these
co-operative societies in the rural areas,
Who has dominated these co-opera.ive
societies ? It is the rich farmers who have
dominated them. What are the sugar co-
operative societies in Maharashtra, what
are the other co-operative societies in any
part of the country? It is these rich people
the richer farmers, the richer sections of
the villagers who have dominated these co-
operative societies. They have now got
sufficient money in their hands as the
result of the developmental activities in
past years to be able 1oinvest in fertilisers,
but you say how will form a co-operative
society, that the World Bank will give some
money, that the State will give Rs. 16.75
crores. Whose hands is it going to streng-
then? The money that they have got in
their handsis being released for non-pro-
ductive purposes like speculative trading
and usurious money lending. The State
will help them to buy fertilisers through
this cu-operative society. We know that
these co-operative socicties which have
been in existence in this country are in the
hands of these big landiords. Government
providing money for starting another co-
operative society in order to distribute
fertilisers is only going to help such sec-
tions of the people.

You are depending on tractorisation,
On the one hand you talk of increasing
opportunities for employment, and on the
other hand you talk of importing tractors.
Not being satisfied with the number of
tractors that are made in this country, you
have provided for the import of a lot of
tractors, I want to ask some questions,
Has it been proved anywhere that by means
of this tractor cultivation your producti-
vity has increased? Isit orisnot a fact
that the United Nations Organisation
survey conducted in Japan, Taiwan and
in certain other places has conclusively
proved that intensive small farming is
more productive of results than large
scale mechanised farming? Is it not a fact
that very recently the Delhi School of
Economics of the Delhi University condu-
cted an enquiry into the question of this
tractorisation and that has also given a
report that small scale intensified farming
is more productive than large scale mecha-
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nised farming? In the face of all that today
when you are importing implements for
this mechanised farming and wasting so
much foreign exchange, I want to ask
whom you are going to help except these
big landlords to replace landless labour,
to create a huge unemployment problem
in the rural area. (luterruption).

We certainly will have tractors when the
conditions for it are created. We have
been opposing tractorisation and if the
Jana Sangh says this now, it has taken a
leaf out of our book,

Therefore, as far as the basic question is
concerned, you are not looking at the
problem of the small land holder, how to
see that land is again to be redistributed.
You are talking of providing house sites
for the landless labourer, 1 want to ask
you : during these 20 years why is it you
were not able to provide house sites ? Today,
can you purchase those house sites? [sit
possible for any Government to purchase
them for millions and millions of labourers
in this country? No Government is able
to buy because you cannot have the
money. Therefore, in Kerala when we
introduced land legislation, we said that
every land owner who has got one acre of
land must set apart a certain percentage
of that land compulsorily for the purpose
of house site for the landless labourers,
The price of the land will be 25 per cent
of the market value; the State Govern-
ment will give 12.5 per cent and the per-
son concerned will give 12.5 per cent and
that is  sufficient. Without  pass-
ing such laws, when they come and tell
us that they are anxious to provide for
more houses, I should take them a pinch
of salt. I sympathise with her; she wants
to do so many things. The way to hell
is paved with good intentions, What is
the use of having mere intentions? The
basic question is this., Are you prepared
to break away from these basic policies
that had been pursued all these years? Am
not asking you take socialist measures
becausc I know that socialism means
realignment of class forces in this country.
With the existing class forces it is not
possible. Therefore, 1| warn that despite
all these good intentions, if the provisions
are implemented as they are without any
change in some of the basic policies, the
country will face the same problems at
the end of next year; the problems will

be intensified; social discontent will

increase and social tensions will increase.

The struggle of the people will also

increase and she will be placed ina.
terrific dilemma. Even now, I should ask

the Prime Minister and Finance Minister

to rethink on the whole position, You

cannot ride two horses and that is the

trouble in which you are. You should get

out of the grip of the monopolists; il you

are not able to do that the consequences

will be there, for which you alone will be
responsible.
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DR. A.G. SONAR (Bamiek): Mr.
OChairman, Sir, I rise to support the Budget
propasals for 1970-71. )

Sometimg back, the hon, Member, Shri
Ramamurti, sgid that there is a lot of
incroase in the expenditure on Home
Depariment and the Defence Department.
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I would like to request him that he must
create conditions in the country before he
can say like that. Tt all depends on us.
Today, we have increased expenditure on
Home Department and Defence Depart-
ment. But we have to create such condi-
tions in the country so that we are able to
reduce the expenditure on these Depart-
ments. Without that, to say of reduction
in these Departments will be futile.

Coming to the Budget proposals, this
year, there is positively a departure from
the routine Budget. Most of the hon.
Members from the opposition have said
that any Finance Minister would have
presented the same Budget. I honestly
disagree with them,

There has been a positive changes in this
year's Budget, This year, there is a depariure
from the routine Budget. Something
has been intended to be done with suffi-
cient provision in the Bengal about dry
farming; something has been done about 45
districts and there is also a special scheme
for these 45 districts, A sum of Rs. 25
crores has becn allotted to selected rural
works, especially in the arcas which are
prove to famine.

Some rural programmes have been taken
up. There are some arrangements created
for slum areas in the big citics to be
cleared. Some arrangement has been made
for drinking water supply also. Some
reliefl has been given so far as industrial
labour is also concerned. One very
positive departure is that we are goingto
reduce import of foreign foodgrains
because we except that we will become
self-sufficient in the near future. [ would
request the Government on this very issue
to see that unless we give the proper incen-
tives to the farmers and | unless we create
thg proper conditions for the farmers, that
will not be possible, We always talk of
agriculture inputs, What do we see to-day ?
The farmers have to purchase the agricul-
tural inputs at higher prices but they are
compelled to sel! their products at lower
prices many times. To-day the Government
have not fixed the prices for the farmers
produce. If they produce in plenty, then
the prices fall. If the production is less,
the prices go up. So I would urge upon
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the Governmeit and request them‘ that they
should take particular care in fixing remu-
nerative prices for the farmers.

So far as inputs arg congerned, for
instance take fertilisers. You must try to
reduce the levy on them. 95‘,’/._ of our
population live in rural areas. Their means
of livelihood is agriculjure. We all talk
about strikes in industrial sector. Suppose,
tomorrow, all our kisans go on strike what
will happen to our country? Unless you
give proper incentive to the farmers, he
will not produce sufficient foodgrains. I
would request the Government that the
farmers should be given propers incentive
and prices of agricultural products should
be fizted so that the farmer can get the
proper prices for then produge in the
market, when they bring it for sale.

Then about the ceiling on urban property,
we have said about it in our electron mani-
festo and the Government are trying to
find ways and means. Therefore, I would
like to request the Government that unless
this is done, there would not be any sort of
satisfaction in the rural areas, The
Government should take up more things
into consideration and they should go
ahead very rapidly.

So far as the increase in the rates of
taxation on the pepsonal income are
concerned, I really welgome them. One
thing I would like tp say that Government
could have avoidgd increase in excige dutigs
on t¢a, sugar and kerosene. By these some
burdgn will be falling on the lawer classes
also. It will have repercusgions on othgr
commedities also. Even though the Budget
has not been pasyed, if you goito the
market, yoy will fiod thes the prices of
cverything bave ipgrepsed. Evep patrol,
kerogene, sugapyou caapel Geh #b the
PIOper prices,

Sir, we are not gaing to bring socialism
by mercly slogong. To-day all Parties
have to think of it. It is no use saying
‘You ought to have done this and that’.
Mr. Shasiri has given a very good sugges-
tion. Ta«day we sond so many things to
the foreign countries. When we send the
samples we send them all right, But when
the goods are actually exported, they are

not according to the samples. It regards
the character of the nation and all of us
are responsible for that,

All parties have to think about these
things; it is not the duty of the ruling party
alone., It is no use issuing  sermons or
giving advice; it is the duty of everybody
andit is the duty ol every political party
also. Whatever political party may be
functioning in this House, it is the duty of
such parties, lo co-operate in all these
efforts, because this is a very fundamenigl
issue.

What happens today, Sir? Everybody
criticises from his own point of view, It
is found in this House that the Extreme
Right and the Extreme Left, both of them,
have one thing in common, namely, that
they both criticise the Budget.- T have scen
many such instances, But they have dong
it with different intentions and they have
different reasons for that. Especially 1
want ;0 emphasise this particular point
before the House. If the country is to
prosper, if the country is to go ahead, if
the future of the country is to be bright
under our democratic system, then every
party has to shoulder its own respansihility
and every party has to play its proper role
for the welfare of the country. I am
reminded of the hon. Member-Shrimati
Sinha when she told us-everybody wani to
the meetings with spears and swords in
Calcutta. | was wondering how to do
away with this situgtion, if democracy is to
flourish in this country. We say, the
expengiture on Defence and Home Depart-
ments should be reduce. But sep the
the conditions of law and order in this
couniry and see the general condition of
cvery State. How the situation should be?
How can we reduce the cxpenses? Every
party,-whether it is right or left whether it
is extreme right or extreme left,-has to
take a vow; not only take that vow, bul
they should strictly follow that vow; then
only it is possible to march along the road
of progress; otherwise it is not possible.
Only slogans will not help us. Only saying
things will not help us. We speak so many
things, but we do not practice it, Our hon.
friends in the Opposition said, it is only
the Government which has to practice it;
we are only to advise. Ihonestly differ
from them.
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After saying all these things, 1 must say,
the Government should really reconsider
about some duties which they have levied
on common mans articles which will
increase the prices of certain things, [
certainly approve of the Budget. I support
the Budget as there is positively some
departure from the previous two years'
budgets. With these words I conclude.

SHRI A. SREEDHARAN (Badagara) :
Mr Chairman, Sir, itis a sad commentary
on our parliameniary democracy that when
such an important discussion is going on
in the House the Prime Minister who
happens to be the Finance Minister has
chosen to absent herself from the House.
{ An hon. Member Nol evena Cabinet
Minister. } My leader Mr. Surendranath
Dwivedy pointed out this fact the other
day; and I thought that his remarks-seaso-
ned as they were—would have chasicned
the Prime Minisler, But, Sir, the Prime
Minister is beyond any chastening.

When we turn back to the pages of
history. when we see in similar situations
what happened in the Central Legislative
Assembly, you will easily know. Sir, no
Leader of the Opposition would
have tolerated such indifference to the
representatives of the people. 1 feel if
the great Motilal Nehru, the illustrious
grandfather of the Prime Minister was
present in this House today, he would
have fried this Prime Minister for show-
ing this utter disrespect to the Parlia-
ment.

When Shri Vithalbhai Patel was the
President of the Central Assembly on an
occasion when the Defence Budgel was
being discussed, the Commander-in-Chief
was absent in the House. The great Shri
Vithalbhai Patel adjourned the Central
Assembly and said: **This is disrespect
and I will not preside over the Assembly
unless the Commander-in-Chiefl came and
attended the Assembly.” Those were
the great founding fathers of our Republic.
They were great men, Sir; but today, we
are small men and the smallness is in-
herent in this Budget.
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Also, Sir, the Prime Minister told the
country that with a split in the congress :
we are at the cross-roads of socialism,
that the dark and dreary night of capit-
alism is over, that she will blaze a new
trail in the life of the country. She kicked
up alot of dust throughout the country
by saying that socialism is at the cross-
roads.

If Tlovk at the budget; Iwould never
call it a budget with socialist orientation
I do not think through a budget you can
introduce socialism, I am not making
that claim. Socialism requires a compre-
hensive approach 1o the entire gamul of
human life, in all walks of life. But what
is the crux of the problem?

Any socialist budget should fundamen-
tally try to bring down the differences
between the higher incomes and lower
incomes. Any socialist Finance Minister
would have come forward and said that
anybody could earn as much as he can
but nobody should spend mure Rs. 1500
per month, that personal consumption
should not exceed this amount

Bul today the story is different. May |
be the mechanics are very difficult to
introduce. But 1 would like to point out
one or two, Take, for example, those who
use three or four cars. Government
should heavily tax any person using more
than one car, That would have been a
socialist approach, There are countries
in tne world where luxuries are heavily
taxed. Government could issue coupons
for people using luxury articles. For
any man who wants to have more than 3
suits will have to buy a coupon; anyone
wanting to have morethan 3 pairs of
shoes should have to buy a coupon.
While utilising the coupon; he should be
called upon .to pay avery heavy tax,
1 d of introducing such measures,
Government have gone in for taxing the
common man’s needs like sugar, kerosene
tea and other articles, 1do not think
thisis a socialist approach or socialist
budget.
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What is the story of the agricultural
sector? All of us say that our country
is facing a crisis. The -population is
increasing by 2 per cent per annum, Go-
vernment and family planning notwith-
standing.” If we want to increase our
national income by 6 per cent during the
Fourth Plan, our income in the agricul-
tural sector should increase from 5 to
6 per cent and that in the industrial
sector should increase from B to 9 per
cent. If today there is a green revolution
in the country, itis primarily bécause of
- the weather. I do not say that human
and economic engineering has not gone
into it, but the basic factor isthat when
climatic conditions do not favour' our
agriculture, our agricultural economy
collapses. Agriculture will not prosper
unless the proper psychological environ-
ment is created forits development, Here
land reforms arc pivotal and most
“important. J know itis a State subject.
But I would ask what incentives are
given to those States which introduce land
reforms. The Prime Minister has a
discretionary grant fund of Rs, 170
crores. Will Government come forward
and say that they will give more aid to
those States which go in for land reforms?
Without land reforms, our agricultural

cconomy  is  not  going to  have
the take-off. To say that fragmentation
will affect isan outmoded theory. In

countries like Japan, and even in capita-
list countries like Taiwan, land
have been introduced. .n Japan no one
can own more than 10 acres of land;in
Taiwan the limit is 7 acres. This agri-
cultural approach is very necessary to
put the country in proper perspective for
agricultural expansion,

From agriculture to industry. What is
the state of affairs in the industrial sector
run by Government? I stand for the
public undertakings. 1 believe that in the
Iindustrial and agricoltural development,
the co-operative sector should expand.
In agriculture, 20 per cent of the produc-
tion should be brought under co-opera-
tives. Is any scheme initiated i n the budget
jowards this end?

What is the story of public underta-
kings? My hon, friend over there talked

reforms .

of socialism and said that wasteful expen-
diture should be curtailed. This is my
third year in Parliament. In my State,
thereis a public undertaking, the Ferti-
lisers and Chemicals (Travancore) Ltd.
Repeatedly I have been bringing it to the
notice of the Government, the Minister
of Petroleum and Chemicals and the
Minister of Finance. The Committee on
Public Undertakings has administered 42
strictures on this firm,

This firm has been using public money
as their own property. My first allegation
was that this firm held a big party in
Delhi during the UNCTAD conference
and spent several lakhs on it, but not
one delegate attended it.

For gearing up public undertakings to
the new tasks what have you done to pull
up such managing directors and officers
who have been using public undertakings
as their own personal property ? If public
underiakings are to develop, the socialist
approach should be introduced in public un-
dertakings also. 1 know that the Government
have levied taxes on expenditure and enters-
tainment, but what about the perquisites
of the managers and managing directors
of public undertakings and big firms,
those who live in posh bungalows in Rani
Bagh or other posh areas? When they
built industries in the Soviet Union and
elsewhere in the world, the pcople who
built them lived in small sheds, they were
dedicated men, men dedicated to a cause,
but here the public underiakings chiefs
are going about like Moghul Emperors.
What has this Governm=nt done to teach
them that the public undertakings have
got to be run on a more scientific and
economic basis?

The Prime Minister's speech talks about
stability in this country, talks about
ap economic atmosphere to build up a new
economy in this country, It cannot be
built up as long as the regional imbalan-
ces in this country exist. A long time
ago, Government said that the Cochin
Shipyard was going to materialise. They
said they had given something to Kerala,
Six  times  the foundation stone of the
shipyard was laid, but now the work is
lying idle. What has Government done
to generate the new forces that will
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create a new atmosphere in my State
by giving employment to thousands of
people? I would like the Government to
tell me whether the cochin Shipyard has
been shelved and put in cold storage,

Woe talk of resources mobilisation. Qurs
is a very rich country, richin tesources,
rich in human material, rich in culture and
everything that a countrv can desire. But
are  you tapping them? Huge iton ore
deposits are found in my constituéncy
in Calicut District. We ate told thut the
geoldgical sutvey is going on, but tifl
now the survey hds hot beeh cotipletéd.
You must remember one fact that when we
began this adventure of freedom. when we
stood in the portals of freedom, when the
great fathers of this country handed over
freedom to us our future was bright
and our eyes were glistening, but today
after 22 years "you say that you have
failed to carry out this development and
that China has stolena march over you.
If China has stolen a march over us, it is
because of the wrong policies adopted by
this Government. The Afro-Asian coun-
tries have greater development than us,
it is because of the wrung policies adopted
by this Government. I understand you
are any day much better than those who
sit on the right and this Budget is certainly
an improvement on the previous Budgets,
but the task is so momentous, the chall-
enge is so gigantic, the horizon that we
should sec requires a lot of endeavour on
our parl. If for that endeavour the Go-
vernment is prepared to go forward, if the
actions of the Government areto be
justified, they oughtto have brought a
genuinely socialist Budget, but this I do
not think is a genuinely socialist Budget.

wto wwer stam (fiefem) : Jureay
HelTU, XuiA HAT ¥ A qwre 9w fwar
g I XA F oF AP e
ftr grem # ug s dw Fear @
§ o ot g waqd  fae Wt @
fren ¥ feX & 9w W Ry o
ST WA N W a9 @ oW feam g,
¢ twr €7 gafy W A A R wront
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qv, We@W AT F AEHT 97 ¥ IAL
1 #r% fadty qora wAET T4 qEE FUew
¥ afer ag Twz W & sl &
T, AATHATE AT T FA ATAT FAS
2 Ay tar fawe g fagd faad o
Tz @ o g, # ww gmew g F
gk W wif ¥ ey qwd §
@t ¥ a9 frwma £ wfTm #1E
9T ¥W AWz A’ o1 g qNA wel
o frm ofr 7 ovAr & fdl ® oA
faarer &1 o &, /A F A0
gt fyg awel # " ¥ & e
#H #fmm A 3 oA oA
wTH T wdm w3 &1 oww fEar
mar & 1 At A gAar wEAT § R
7z am-fadET AT AwAaE a6 |
M awz § TA FT I/ W &KE 0F
78, gaTa gaTA WA A 7 Aw A TE
fawr &v & v g At foor & @m0 H
Tzt geare wiar # fagw wwE ®
@y ® A zAAr & ¥g whAT g

“Previous budgets were painful opera-
tion with a blunt knifc or hard part of the
body, not with good intentions. But this
budget presented by the Prime Minister is
a painless operation witha sharp knife

with good intentions,” that is my think-
ing.

AN HON. MEMBER : And the patient
has died.

¥, €6 VW : 4E IH AE AT
g, fafer & 1 gama w6 o & ogare
Fowi a¢ W FTT @A frAmar 31 S
g=aif #1 fadg = AT & W 20
@ WA ITF @x & few, I
qifezs Wraw ¥ ¥ fag @ &1 =
€t ofr & waw I §

ggdr wxyfa 97 @1 wam wEr ot
¥ s & ag ofr o T angfeT
Fzm § | wEh wwfw v T 91 ww

& I & A #1 wiedl, W7 o Aw
g AAAT @1 f§ mad ¥ faa @
FE qe g st @Y, oAy w
wawy 7 & fy moeT w3 Rt ¥
fae @t g &< wgh & 1 77 =
@ F, WY wwfa 9T oF A
AN FL, IT I I AW KT AgIA W
wiefaat ¥ gurw WY o 7 qg wwEw
Foar § fFoge wge ¥ fag & Ad,
widt ¥ faw A g7 w@  wE A
sat wdt off F @@ fear § 1 gl
aqw H Og oF AEEIEAE aw @ g
& gy # arr @ & fr o @
# &I w1 9 gAwr wLrq smafeal
F I I | 9T FAA F 9F F W@
it wET wifgo st ag geafa faa
97 Aret w947 R aFEr  grar §,
for #r aga w5 Al ® AT
aifge, ag #MT & ©F & aga awn
¥ faw7 sl §, 927 fArar qrd 99 &
fam zq F/F & 9% | TU AN
FIAT A0fE0 AT wdT a5 a1 ag HAw
THE # ATE Y FAT ¥, WA zA A
g AT AAGH T ATT IW FEA &
9 & @@ AIfEw |

#oor &t oid Al wFwmo @l
¥ fqg M7 Wegar & A w& v
21 M Weeama AW H ogar § o Afwa
W aiw § X qga fomie & ane
wgm fE a@t & W 5 afow @y ok,
wEAT SATAT &7 g6 wAT A AT A Wi
e f& aga T\ Q@reqee g1 aar )
a7 ot arr A &1 aYa Wegwa A
¥ faq gawr ag wrfze fis ga fearal
#1 faseft &, aeft 1, s Am w®
fagmm TqrEw %7, | fAqAr 37 w5
aam, AfeA 3w § 7Y g T
€ arar 2 | Wi w1 wifyo fe
femmi w1 qrfY &, faoet &, afy g &
YR TEFgwa g1k G an S ad
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g€ oW wiE ¥ @gr A aww W
WY Iw oA gw oAl UF owwy §
T ¥ W &1 Qe § WK
¥ ara ¥ oW EEgEA A,

ag wafeT & |

g A A @ wE A g FT qe
Sm@r g | ag we W ¥ fAw agw
feasT o wwrsare sror 1 AfEE
¥T wwaE g § v g we fawa o
AR gAT? AR S wrd, faRiE e
quoETE ®1 (@arEr wed  fagrdy S
A H waer At O T O ST
T F41 gn 7

SHRI CHENGALRAYA NAIDU (Chi-
ttoor ) Mr, Chairman, Sir, -the
budg:t presented by th: Prime Minister
is not a production-oriented budget but
itis a production-obstructionist budger.
I can give you some instances. They have
fixed the income-tax limit, Up to Rs.
40,000 there is no increase. After Rs.
40,000 thereis a terrible increase. Why
should they do it? If you calculate the
salaries of the bureaucrats in the finance
department and the Ministers’ salaries,
it will not exceed Rs. 40,000. They
wanted that up to Rs, 40,000 the income-
tax should not be raised and after Rs.
40,000 they wanted to raise it. T can
understand the logic: if they wanted to
increase it, they should have started from
Rs. 5,000 onwards. Why should they
keep the limit at Rs. 40,0007 It is to
save these Ministers and these burcauc-
rats from paying taxes. It is unfortunate.
They call ‘it a socialist budget and they

call themselves socialists, and this is the
way they do things.

e
S
adit

These Ministers get about Rs. 2,500 or
Rs. 3,000 with so many free concessions
as in the case of house-rent; free electri-
city, free water-supply, and they get
dozens of servants and a free Government
car. [If all these amenities are calculated,
it will be abcut Rs. 10,000 extra per
month, If these Ministers are sincero
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and if they are really socialists, they must
pay tax on these amounts also; they must
calculate it and must pay tax on these
requisities also, Otherwise, it is only
deceiving the public.

There is another point.

17.49 hrs.

[MR. DEPUTY-SPEAKER in the Chair)

There is a tax on urban holdings
I can understand if this tax is put on the
corporate sector. If a person has crores
of rupees of property, he goes scot-free,
He does not pay any weallth-tax. If a
man owns land to the extent of 1,000,
2,000 or 3,000 acres in the name of a
sugar factory or some other itemin the
corporate sector, he is exempted from
even land ceilings. But then when it
comes lo the poor agriculturists, they
have to pay tax, and a land ceilingis
imposed on them, and the taxes in their
case have been doubled; the electricity
charges have been increased, Water tax
is doubled; and what not. After all this,
they have to pay wealth-tax. Suppose, a
man has built a house in his village, for
Rs, 25,000. Now, thanks to the Govern-
ment who have increased the rate of
cement and steel, if you calculate the
value of that building now, it will come
to alakh of rupees. They haveimposed
wealth-tax on agricultural land., In the
same village, under one tank, with a
better fertility and better facilities like
water and irrigation, the land may cost
Rs. 10,000 to Rs, 20,000 an acre. In
the same village, with less water facilities
and less of fertility of the soil, the cost
comes to Rs. 1,000, They will
appoint  Income-tax  Officers, who
will say. *‘In this village, this land costs
Rs. 20,000 per acre and therefore, all the
lands in this village will cost Rs. 20,000
per acre.” There will be more corruption
and heart-burning and the poor peasants
will be harassed. After all this, you will
get a paltry sum of Rs. 4 crores! If you
insist on collecting this wealth tax, in the
next election, the agriculturists will vole
against you and your socialism will be
exploded.
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85 per cent of the people live in the
villages, What are you doing for them?
You only pay lip sympathy. The budget
has provided for slum development and
for the industrial workers who gets some
house facilities, etc, If he dies suddenly
his family will get a lump sum. But what
about the majority of the poor Harijans
and agricultural labourers in the villages?
Yon have not provided anything for them.
You do not care for them, You care only
for the organised labour in the cities and
you want to pacify them. You beat your
trumpet in the cities and you say that 95
per cent of the people are with you., I
say that 95 per cent of the people in
villages are against you. You are forget-
ting them. They will teach you a lesson
in the next election,

You build houses only in cities for the
urban people. In the villages and small
towns. people build small houses for
social security. A widow may build a
small house with the money she got from
her husband's provident fund. If she lets
out that house and ge's some money, you
are going totax it. You are deceiving
the rural people.

When the budget was presented, who
hailed the Prime Minister? Only the big
business hailed her. The agriculturists
did not hail her, because she has given
tax-free income upto Rs. 3000 in the cor-
porate sector on the investments. You
want to encourage the industrialists. If a
person goes to the agricultural sector, you
will collect double or triple the tax. I
cannot understand your socialism., You
say you are against monopoly and you
pass a resolution that you will not give
licences to monopolists. But within a
month, you give a licence worth so many
lakhs of rupees to the Birlas for a fertili-
ser factory. Why don’t you do what you
say? You say one thing and do another
thing. How can people believe you?

I want Government to come forward
with legislation imposing ceiling on the
lands bel onging to thc corporate sector.
They have thousands and thousands of
acres of land,

The government, if they are sincere, they
must enforce the land ceiling on the cor-
porate sector; they must impose wealth tax
on the corporate sector, [Is it a sin that
an agriculturist is possessing agricultural
land in the city? If an agriculturist sells
or transfer his land to another agricultu-
rist, he has to pay tax to the government.
But if a big industrialist or businessman,
in the name of the corporate sector, sells
the same land no tax is to be paid by him,
Is this socialism? What type of socialism
is it? You cannot deceive the people in
this way, They know it. Unfortunately,
they cannot come and speak here in Par-
liament. Only some people could speak
here and some Members of Parliament
want to flatter the Prime Minister to be-
come Ministers or please her to get some-
thing else. They will praise her policies.
But there are people in the villages who
are going to teach you alesson in the next
elections.

| now come to the sugar industry, Rece-
ntly, government appointed a Tariff Com-
mission to go into the price of sugar,
Whenever the cost of pruduction goes up,
the Tariff Commission comes in to revise
the prices or fix new prices. When the
cost of produciion of everything is going
up, when the cost of production of sugar
is going up, instead of increasing the price
of sugar, this wonderful Tariff Commission
has reduced the price of sugar by Rs. 7
per quintal in Maharashira and Rs., 15
per quintal in Andhra. In Andhra previ-
ously there were two zones with two
different prices. In one of them they were
getting more sucrose content. In Chittoor
district, for instance, they were not getting
that much of sucrose content. Now they
have changed the price with the result
that in Chittoor we are getting Rs. 20
less whereas in Madras, where also simi-
lar conditions obtain, they get Rs. 15
more. Is this the way the Tarif Com-
mission and the Government should be
have with the agriculturists? It is very
unfortunate.

In the end I can only say that people
will remember good and bad. We had
Rama and Ravana and Pandavas and
Kauravas. The coming generatlon will
remember Mahatma Gandhi and Indira
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Gandhi. May God help this country from
the clutches of Indira Gandhi.

st #o To TwUT (ATTIX) : I AN
WRIEA, § AWAE  TEEHAY 1 T ST
IHT FT GTHET FATE | 37 a9 T FAAT
il F wend Fr A T F1 HEIE
Hufus & wfus wfs #1fand & g
vy oY spaear &Y af g, IO #1
TR 2 & sgaEeqr #r e Ffu
WT BT TAWT F7  F7T4T 34 FT FT A7
TaT & 1 497 & e aarfusr Aty -
fraw aar AYerdos srea g afafy & fwr-
oot w1 graifaa 37 & g §wfds
wfe F1 T T aF 2T g1 T UFA &1
wued fdaT £ 1 T awea T SRl § wat
5 & qrEY & sraear AEF 8, g8t apawdr
FIA F T T m@r § 1 |qTaTOn /4T H
Zmarg fr faed & FneT auf 1 wad
T AT T T AT H qgeArarT FA ALY )

JUTEE HETRH, 3 IAE W Al FifawTd
qfads Wi gd 2@% F7 faear 2, 36t
Frog e ST A9 AF IH ATEIC FT
& A G, AT TH ANZ FTHARA HH G
& 'F FTETRANE FT AT ZAT AW O GAY
o 9 § FAaT 7 971 amiq 6 3w & 9fq
sy wvear 31T fagame w1 fawior gor
1 Frw g fF ww aTEw @ fgdie

FToG 4 qrfest avar I8 § 99 H araen-

whE

Farda woft Fer 8 awe Haw-
T FAt FT AT FT 19 FY 2 AfHA I9T-
S WEigd 0F a1 Al Wy dEn @y
forwr v gardy sy § WX
g I g guwut 3797 | TN 25 AW
goFaT a7%T & for 9T a1 FRE AT FW
Lach §
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af Ga favam o1 fF IR TR A
FH 8 W IHAICE RAETDAFS g
fadel) &fe zq awe & &vETL A IAH(
feref ST FY FTE TET AT X & 1 K =wgar
g R 40 vy qT A IO AT OFETES
TAA M E IATT FHA FHL AAE ¥
szrar gof farar i | & T & &7 IAE
T aWE i %7 @1 O AfEA g @ wa
T EE € H 25 W@ TAEL oAy A
T FHAE WA FAAI A HEA &
TEi FTA afew Ik drdr Ao WY AL ATY
FFRT T E | A ATET TS F AYFH
FCN A% IAF1 ATASA qFFAT 75T
afs ara @ 2 \@Td FAATH T 75 8T
7 dm = mrefat F#1 s fFE g
wEgrawar § 91 aA7 fefEmm aw T
gy shardr gIAi fau afarfe
Gor #Y SEeqT FTAE & AfRATA AN E
A7 1 oft afzarfr Gem & a1 A A
a%4T 2 sv+ & Aferw Sfafadr o
g HI98FT § T AT AT /T AT F
FT8 ST AL TUT & |

s 7 fad §7 ¥ 3w T
FH, ZA AT A GA1E § A% T
Y A S wAT fawi war & ag FaT 5
F0E &1 & | ST T F9 #7500 wAi faur
STY & TH W H 25 FE gAY § ford
¥ ¥a9 UF A" FAf F g waAi g
¥ | FY NFCC T 24 1@ FNf ®7 qC
FCH AT F &k A qgrwar Ag; v
R

XA F A OF qd F aTH
sz femmm wmgad g 1 @idr 3w & gaTq
&€ wawra A & 1 & IaF wraw F A
f S-feorolt 78 T Tgar 1 AfEA
agi 9T W 9iwE faq we § 9AN g wE
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waT § WY S fedté @ ga aqmar wa g
fe @t & uF @ T AR FTFH
FTF & YT 15-16 AT AN IELEH WA
F@ § foad fae 7 #3735 65 @@ Tl
@aT 74t § | afET w9t g ¥ 25 qw
Frr % FH £ AE ST KUY AW FT
¥z ooy § sa% faqwe A oE W fad
wiq 97 I TA w@ § | Al FWHAL
aag fw 4fF @rdi 318 & g 73-93 FaaAi
ot adr-adr wiwmat sragu g gafay
SAFT aiq saraT iy qrdr & AR FEew
w9 a9 qAFd ¥ qfF Fif wwsT A,
& #7f w7 7 § gafaw gAar
are aif o A A femiwar 7
Far gL T 48y Aifq &, wdy gw wN ?

T & Adr, wig &&w fF ug o gaAr
frger g ST @ IHAT TATIN F A9
e a<-q€ fael & qrg FFEGT FEHT
qEA( & | AT F AT AqF AT TAET
g o 397 fawrfar #idr f& o ga-
waf 3AM T SEAEA T E fA ale
FEdmga #aaA & feg qraegre 9T
gifegi &1 g7 a2 fwar w7 g
afrs oo gw A & fF 37 ey e w0g
oY qrETEy e SE AT &) We
wifeut qracew o= @t #§ awd @ W@
&\ zafan & wder & frew gdm 1
Tga 3 & fqu s off frum sigd vy
g FAqT Fgd & AY wWA FOAT AT

ifgw

Ta% yfafesy & FCETT FT ATA T
e o) &iwar wigar § fr @ Fdr
g 97 wai wranfear qgradia F1 famr
stren @ IaH ot aga o wifiat st wfaar
g1 ofy vmAfasi 3w agi a1 s fw
WS § g woengrfer dwmmds §
FEaE opftare § Afew ag a0 famgw
awa & | & s g fe ow oee ¥ afw
oFT Ty o frae § 7 80 Wi 9w
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sty # ferdmr &1 @0 SAwr A
#T T3-TE THRT F§0 7 UF TFT 04
0FE AT frar ot sak qacgieeT §
JAF( FH AAIT § WX IA FeqT FY I
& 747 97 S £ A e st
agd ¢ AT T30 ¢ gawal g §
FAF & A7 GGy drafoar § ag
gATAE F &I a@wg get @ @ § )
=i mqmwngmmrgﬁﬂtww
Iared faq 7 faq w4 g @ § wifw
TAFT 7 FTE GRET & AT T T T HWIH
&\ AEITRZ HIFR A 4 wq frar § fw
gzaw w A faaer frar Wi g @ S
At awrd T faar ara | fergea & el
T & ST aaEA o fad wgree
7 & faq® wFTaFT IR IAT T HET
qEai g Wi aﬁmars agi 9T 3w f@z
F( GATG &7 a0 B AT § | gL AR
¥ T@ a9 & IIAT AT A T & | gAFC
g g & 7 01T s saiar
i #1917 frr wKT ¥ ®EC
ar{i qi€ F wdzged ardy aqar &, § -
e FEwi f s a1E ®1 AT IHT AFC
7 uF &Zzgedy e AT ST ae AN
arad 17 afaard, q7 fr adr atg ®
are &, FEEw @€ F1 A faw s a1
Fzaw A aFAY FT F14 A Ay

¥ § & oF a9 AR F aFAA
FEAT ATZAT | AT wTET AT AL ATA A
MY H Fd waqyez F sAwfedt g
o% ¥GETT IIG fAar o4 Hre ag AivwY
of fF FrqT a1 di-2 & Ar-aq ¥ faw
S | AT ATgd H w7 a1 fx gaE AT A
T W &S AgE TR W T d
# 979 FeAT TigaT g & ug ST aga
gt wiw & f -z & f-x w7 fam
g 1 guE wiafowa mage T ¥ faem
gam, 4-5 fasmieT 9T oF ¥e-AM
FoEr § 1 TaE graer # 7 kv &
W T Iq-ANT & AWGE § wiaw
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ferar T AT AT § WA & qrEe ¥ ar
1 s wpferad famdt § ag ardr agfoad
Fwer & fau @ W@ a@m

o & & Aoy ST wEA 6 EE
aWE ¥ IO I OF A4y femr W X @A
<&t wE § uET A 7 eanra frar g W2
sy aar WY IEF( AT FOT, THT AT
@ gu, Aoy 9 a@A & fag o a
et Ik fAT AT GRS JTE

DR. MAITREYEE BASU (Darjee-
ling ) : Mr. Deputy-Speaker, Sir,
there has been much discussion about this
Budget, whether it is a socialist Budget or
not. Much ground has been covered on
that particular issue, 1 do not think [
will repeat anything that has already been
said to a very great length on that,

Of course, we had expected something
socialistic in the Budget. But we have to
find it. [t may be called a very weak
attempt towards a welfare budget but,
certainly, not a socialist budget. About
the good intentions of that party which
has been split from the original party for
having a socialist programme, an astound-
ing statement by the chief of that party
which came out in the papers that he will
support the Swatantra Party in Gujarat
takes the breath away and it takes the
bottom out of the socialist approach,
This is a thing which is most astonishing.
On the one hand, in Orissa, the Swatan-
tran coalition Government is being toppled-
1 do not know whether it is being actually
toppled or not; 1do not wantto go to
that length but there is some possibility
of having another Goveinment and, on
the other hand,in Gujarat, the Swatantra
party is going 10 be supported by the Con-
-gress (R) is most  astounding, That
makes us really rather doubtful about the
real good intentions of ruling Congress par-
ty. Why I say that a weak attempt, a he-
sitant attempt has been made for a welfare
State is that there are provisions for pen-
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sions, contribution to provident fund
and infant-feeding programmes and all
that. Idon't say that this is really a
socialist budget. Actually speaking, those
who have studied socialism a bit, would
not take these things, these attempts as a
socialistic approach. What ‘socialism’ is
has never been discussed properly in our
country. That day, Mr. Dange, a post.
master of socialism, has tried to explain
what *socialism* is in very simple terms.
But we also know, most of us in this
House, know something about *socialism’
based on Marxism. As it is interpreted
by Mr, Dange, iti s the dictatorship of the
proletariat and complete control over the
means of production, But he has not
mentioned that this particular approach
to socialism means a belief, a trust fulness
in the theology of violence, This theology
of violence is being preached. whatever
you may say.

SHRI RAMAVATAR
( Patna ) : Not necessarily.

DR, MAITREYEE BASU : It may
not be according to  your ideas.
He has also not mentioned anything
about the dictatorship of the proletariat,
Weare all either taken to the fools
o be not  able to understand
anything. He did not mention anything
clse. He said that means of production
should be controlled by workmen. But
he did not mention anything about the
margin of profit, the margin in the indus-
try and how itis going to be utilised and
to my mind how this margin is going to
be utilised is the main thing in socialist
economy. That, of course, Mr, Dange
certainly knows much more than I do, but
that was not mentioned. The question of
production 1 have already mentioned but
the margin of profit and the utilisation of
the profit and the margin is one of the
most important things. We all know
what we want from ‘socialism’, Itis not
to have a theology of violence and with-
out a human face. Then if sociali sm with
a human face is acceptable to us, them how
can we achi eve it? Whether we can achieve
it under these circumstancesis quite ano-
ther thing. Bukharin said that queuing
should r.ot be the way of life. And he paid
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for it with his life. Dubcek said. let
socialism have a human face and he has
been eliminated by the heirs of Stalin.
Taat is why we are so nervous about the
meaning of “‘socialism’, How isit going
to be established and what is the means
by which it is sought to be established?

Nothing has becn.really mentioned in the
Budget about employment and we know
that Government is thinking of automa-
tion, They are thinking of high-grade
machanisation, They are thinking of
containerisation in shipping industry, All
these things are going to affect the coun-
try which is already overburdencd with
over population. These things we have to
take into consideration. When we think
of the individual, it must be recognized that
an employed man costs less than an une-
mployed one, Employed man produces
something whereas the unempl oyed pro-
duces nothing and is costing the society
more. This isa thing which must be
understood by all. When you introduce
automalion, when you introduce highscale
for mechanisatio nand when you introduce
containerisation, we have to think
deeply of their economic impact,
All this time we have been bringing in
all the very hig machines and equipments
for machanisation of the coal mines and
spending so much money 1n the foreign
exchange. Ewven-forty-five per cent of
that money is not utilised. 1t is lying idle.
How can you have socialism? How can
we think of socialism? How can we think
of any growth in the country? But vet all
these things are going on.

Mr. Asoka Mehta always speaks in a
language which we common people cannot
understand. But this time he has spoken
in alanguage not so abstruse, We have
been able to understand better. He has
blamed the Prime Minister for splitting the
party for a marginal gain in the Budget.
He was formerly in the Congress and he
want out of the Congress and with his
comrades of the socialist party he formed
the P. 5. P. He split the P. S, P. and
came to Congress again. And now he is
splitting this party. He is a master-splitter,
When he spoke of the Prime Minister
splitting the party, I was wondering as
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to how it is possible for Mr. Asoka
Mehta to mention such things. He should
also tell us how he has benefited the
country by his devaluation, Calcutta
port had a World Bank loan of Rs. 25
crores before devaluation. Well, after
devaluation it immediately rose by Rs, 11
crores and today, after so many years of
paying back loans, bit by bit, it is Rs.
29.6 crores and it began with Rs. 25
crores. And, after paying back for several
years, it is now at Rs. 29.6 crores. So,
this devaluation has bsen given to us;
given to this country, as a present from
the great economist, Mr, Asoka Mehta,

1 would not like to take any more of
the time of the House, as [ have almost
everything that I wanted to say. But
there is one important thing that T must
mention; and that is, about the berder
regions, about the security of the border
regions of the country. So as for Bengalfis
concerned, everybody is interested in Ben-
gal excepting the Bengal Members who are
sitting mostly silent. Perhaps, because the
tragedy is too great. the situation isso
tragic in Bengal that Bzsngal Members
cannot take it lightly and cannot make a
gallery-show of it. Therefore they are
silent.

Now, these border regions, 1 must say,
should be more well protected; more rea-
listic view must be taken in regard to all
these matters. | have given a programme
or a plan to the Prime Minister and
to the Home Minister saying that a con-
siderable section of our people in Infantry
especially is Nepalese-speaking. The bor-
der regions are full of Nepalese-speaking
people. The lingua-franca of Sub-Hima-
layan region is Nepalese. So, why cannot
we recognisc Nepalese language and
includeit in the Eighth Schedule of the
Constitution, so that, without spending
much money this border security of our
country can be enhanced? Thank you,
Sir.

ot 0. w. ffewr  (&ar) o Iumsgw
"EET, AT ¥ 9 Y9N FAAT § A
o wigar faw wefr 3 grer wm faaw
W H AT wgA T & qwE A
FE I ¥ AT a1 aga
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TEr g & | g WA A ¥ Fp e
Fag wuw Feie mw fram g fae
9% ZW TN % 4 A9 W ®IEN
Twz geqa fear s A, HfEa wa
qWE FT WA IR TE gwT 41 fE
FT TFeE BFur orig W ey afFaw
g A fardt w Fww w0 wgifawodi
F1 waga frar W@ wA-wem #
AT a1 I8 H g A AF sl o,
#fF7 93 & gw stz gu, A w
% W€ f& aF-wem & wEAr £
ATE EATT WA | HAT IH AL
TFAfieai &Y dse ¥ faedy @i, we-
drear s sdwiomr &1 AT I8
FHG FwE q A& g F@ 4 | W
Tz ¥ gw x@y % fx ogwdr wuw
HEr § FaeREfiaT #Y ardeiaar &
wHeag gerA fRar &

W oym ger faiedi oW &
W] K AT §, T TG AT
o gt & 9o w7 @ &, A1 FEA
YHE AT Ag gur FvdE ¢ fa
Seig w0 w9AT T AT o
FAT ZIT FA@ E | ATHA ¥W qwe T @A
Wy  fr wody shr wclt & 1 wev
TR E | W W TAWE, AT, 91—
Zrat v fads arelt gfaers @ fawar
FH g~ IH &1 vaE AA wgizar A
YA AT 4 gTU BT ¥ WA AR
frar & 1 wknfs &= g1 ar @
&1 da, ofg & &% g a1 amfaw
=ETAT FT dF, ®id WY O@ AT @
Al At g fam #1 W™ Fwz A A
gt B svar faw & awew ¥ -
Feurar F WA vy adr &)

dff gurt am wwWE FW R,
fag o7 & wwHT F AW AE-
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g3 0 o FiEfoq  FAT AmEAT § )
Heq gaWw AT § 9@4-, WX IAF
arg A, FrAE SUfeT @ & ag Ay
1,76 g7 -y qfw # ¥ 66 BT
Fu-ArE G #, fow # FE-weaE w
AT ¥ dar gt @ 1 WOES wUT AW
& a@rg sT gy ¥ fagew, SRE<
frez, & 51 2 fF wex w3w § ot
sqiar g 3-arg wfq § f5 3zt 97 92
fafags aasrzr sivnfrs a5€ seeew
g awdr 2, ¥FT e fafs ww 2
f& =gt %3 o fafqgs wa-fer awd
dor @1 w2 aft aehm s
TH 7% WM 34, Al HEX WIW W
FH FA-HWE IIAET g1 AP §
o 2 F FW AT AFAT F

SEf A% AEET ST AERY #,
- W e AT BTE A7
qEg NI KT AW & A U ¥ AT
% gmmE & w< 7 faega w9 qar
fostar & | st feqia mmr T 3@ 917,
@t weg wIW &1 AT aF Ay fAaio
fae s 75 @ wqur wfa-fear
A1 T uql &1 gars F fan F@Ew
45 9 wqar sfa-fasm  faem &1 W
gy AT & AU fAama § fewew
SE H FIAT4E & ATHAT & HAAF X
FTeor a1 AT qfcfeafa e 1 7€ § SF
T OFTH FOFU T gAR uEl @
mfzardr @di  wrand; 39 glagrat
1 giaaE ¥t owgfaer & wTOM
oI T FT wRG § Wi fe FEa &
T EAT A & 1 59 fAq WA AIW &
grara-amaAt % fagm F fAu oate
qa( faeen =ifge |

WA WgUE § AWAq w%e 7
Fra%IAT JUM & grEw Howad faE
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g%z fFT | graFL; IAW T a1 F9
FOIT 72T faerd @ &, Afewdm AN
% a1 w1 fagr-aifaa #di & @@
HOAT AfGFT FF A F@ F, I
FIATHT AT G | gw |y & g
¥ UF qrae-aw ¥ fAw 2250 W #T w9
faerar &, sf wea 3w ¥ @A TR
| UOEa W g0 oF 9@y ¥
faT 750 v faar mar & wic =@ g &
fr 37 @'®1 &Y ST Fer a8 AT £ B
gt %1 afefeufa Gay & & 750 w97 °%
TR & warar Ag) famr S wwar
38 7 wfafwa ox fave amag & f&
Te g2 HE =\ 4% grO agErr
M7z ww & 1250 wemm wfA
qrEv-An fear s § 1 wie avsry #
AR A a8 Fg WA & fr 98 a7 Tt wr
Hafaq faza v wgd g, afer ag
1T Aww T @ A 5 oF  arew
F fau mgoe § a1 2250 wwn faar
g A qFEr wsy 750 w9ar famm
I owTeEd TH ate &t f 8 fp A
SR 4 UF AT H gfa aEeaw 1250
T HR FAY A7 # 750 w9ar frav v
g 1 wifgT aetaga &% grar &Y w3
T, HIT OF 7 93W F 2l AT T, THW THL
¥ SwrT FT AT FT0 &7 agmyT |
T gAY AR §— q@T 4T WeF WM
| @ & warar gfazd § | avgEYT F a4k
8= Ayai w7 q dar w0t AgY faar s
-8 1 faoswo AveT o gEv
arfgdr |

Tafy 1 w4, 1969 ¥ Fqd IH-4T
gtaAT o= g1 wE g, AfFT wew wqw ¥
uwl IF FISET FT A Tq A& gaAr
2, fsasT a7 F10r ag & fs QvemT wraer
F wem 3w & foq o ww sEnfaa &
A agAFT & | T W AT X 7
wmar & fF =g fug? guawnl &1 s
¥ SUTET "EEar AT g § A 1y wwie

PHALGUNA 25, 1891 (SAKA) Gen. Budget—Gen. Dis. 354

awm & fafaw ool & @a@T wrAr g
g 1 e aw 2=y & FF 3w w7 Sqfew
fagre 7df &1 o w@r &, @fw qwgea
Fgar == @ @r ¢ 17w g v frdew
¢ frwst w3y S% fre¥ oW & FrEaT
¥ fasr g surer Gy faar wmw e
graEa-aeEdl % fagre T 9 g
TR & fae fad arr ary w9 wifz &
e § 1 /e sEg fFar o @
2 39 wr@ew frar sty AT 39w AT
a7 Tt A avg g0 wea fr any ) 9fF
Fg g I T § T &
frg¥gu wsat #1 sfas fa<fim sgmoar
&1 ATI, s@ fow aer wEw A Sgrer &
FaTET Hgraar & $L AW ¥ 47 @ wEqEw
1 g2 far @rd)

WA F AW qEA AR, I
=g a9 T FAT o At R mar g
agY Jore wear far arar §, foad gra
Zw ¥ garrar A, fafaw oot s St
F T Framg #1 feq a dawrr @
e &1 Az F H syreqar €1 v £ |
W ¥ Aafe da § . s s
arr FHwTrEl & g W € sy
¥ wf § o fr o gogdm s )

g Ig yeraar &1 a4 fe
FTHTT T At gy Faw a2-A@ wVe-
A # & e qgAar § AfET xEw
qar 7df & | ¥F AWz A ug ovwor €
wE R fr 45 freli & @R fraAl &
e & firwrl, w1 fger gfred avee
*Y oAy | & guear g fe dar FA A
Tha feary A g wifa & wfaw &
wfas wraar Ia1 q%it |

we & A emy fenr 8, du ¥ fa
4 g wnd § MR A @A W
T ST f |
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SHRUR.K. AMIN (Dhandhuka): Much
has been said about this Budget. Most
of the important points have also been
discussed. My job is now to fill in the
gaps in the discussion,

MR. DEPUTY—SPEAKER : He can
continue tomorrow. We will now take up
the half-an-hour discussion.

18.24 hrs.
HALF-AN-HOUR DISCUSSION
CLOSURE OF INDIAN BUSINESS IN KENYA

SHRI R.K. AMIN (Dhandhuka) : On
a careful perusal of the answers given by
the Government on the 25th February in
reply to Starred Question No. 65 I find a
good number of mistakes committed by the
Goyernment. These mistakes are either of
the commission type or omission type.

Let me take up first these mistakes in the
reply. . Replying to parts C and D of the
question the Minister says that details
about persons likely to be affected by these
measures is not available so far. Tt is
surprising that when this question has been
agitaling the minds of our people for the
last four or five years, he says like this.
We knew that as soon as Kenya became
independent such a thing was going to
happen and the process of Africanisation
was bound to come very soon and if it

came, in its wake the conditions of these
people were bound to worsen in several

ways. Was it not, then, the duty of the
Government to get all the information
about their difficulties, about their condi-
tions ? Shquld they try to obtain informa-
tion and give it to the House? Government
could have got that information if they had
taken the trouble. Why it is that they failed
to doso?

In the paragraph same the Minister says
that our High Commission in Kenya is in
touch with our nationals and necessary
steps to safeguard their interests will be
taken as far as possible, These are vague
réplies. We do not know what the Govern-
ment mean by ‘our nationals’. Does it
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mean people of Indian origin or holding
Indian passports or all people of Indian
origin? Will they tell us what they pro-
pose to do to protect their interests?
Nothing has been indicated in the reply.
They say that the people of Indian origin
in East Africa and Kenya are facing cer-
tain difficulties. What are thosc difficul-
ties? These difficulties have not been men-
tioned by the Government. Itis no use
telling us that certain difficulties which are
there will be removed in a certain wayin
a certain time then, sir, we are left in the
lurch. In the same reply they say that
the policy pursued by Kenya is not discri-
minatory inasmuch as those measures are
not taken only against people of Asian
origin but against all aliens and non-citi-
zens. I fail to understand the desires of
our Government to stamp discriminatory
measures as non-discriminatory. Do they
know that people of Indian origin who
had taken Kenyan citizenship are prohibi-
ted from entering certain trade and con-
ducting their business in certain areas dec-
lared by the Kenyan Government? I am
not talking about persons who had taken
some other citizenship. It is just like
what South Africa is doing, itis in viola-
tion of the human rights convention of the
United Nations. I can understand if the
Government does not want to speak about
it simply because you cannot do anything
about it and you are not going to wage a
war against them. But what is the point
in saying that itis discriminatory when it
is discriminatory. It hurts our own people
and puts them in jeopardy. The Govern-
ment of Kenya can say to people of Indian
origin : Your own Government say that
these are non-discriminatory; how then can
you say that these are discriminatory and
complain against these? Ido not know
whether our Government knows that there
is discrimination against Kenyan citizens
of Indian origin,

In the same reply the Minister says a
large majority of them are British passport
holders, technically and legally and are
under the control of the British Govern-
ment and so the British Governmant are
not fulfilling their responsibilities properly.
Have we nothing to do Wwith
them ? It is on our advise that they
accepted the British passports; we cannot



